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MOTION RE: FOOD SITUATION

The Minister of Food snd Agricul-
tare (Shri C. Subramaniam): I beg to
move:

“That the Food situation in the
country be taken into considera-
tion.”

T do not propose to make a speech at
this stage. I would like to point out
to hon. Meambers that 5 fairly com-
prehensive ‘note has been circulated.
That note contains two parts. The
firet part is a review of the general
situation with regard to food in the
country.
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Shrimati Renu Chakravartty (Bar-
rackpore):. My request is that «ince-
we start this debate today, is it possi-
ble for some of us who have arrived.
today to send: in- amendments?

Mr Speaker: Those who have arriv—
ed today—I will allow them, part~
cularly those who had been under
arrest,

ot e waw swme (3wf)
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Mr. Speaker: Order, order. When:
we have decided that we will discuss-
it in the Business Advisory Commi-
ttee, why should there be further
suggestions?

Shri C. Subramaniam: Gir, 1 was
referring to.the note which has been
circulated to- the hon. Members.
There are two parts. The first part
is a general review of the food:
situation. (Interruptions) .

Mr; Speaker: Will he kindly resume
his scat>” Even when the business.
of the House is suspended some hon:
Members do not feel it; they continuwe
talking.

Shri Hem Barua (Gauhati): Lunch
question is uppermost in their minds.

Mr, Speaker: This.is not how theyr
should give expression to this.

Shri C. Subramaniam: I have tried
to give the background material with
regard to the present situation by
reviewing the situation in.tne past
few years and I have also indicated:
how we are tackling the present
situation and the future steps that we
are contemplating with regard to.
food policy.

The second part gives the statistical’
information about various productiom
figures, the money in circulation and
various other relevant data which
will be useful for the hon. Members-



149 Motion re:

in discussing the food situetion. 1
hope 1 would be getting constructive
and useful suggestions in dcaling with
this difficult situation in th2 country.
which 1 shall try at the erd of the
debate to deal with in my reply and
if necessary place before the hon.
Members the future picture of our
fooq policy taking into account the
various suggestions which the hon.
Members would be making.

Mr, Speaker: Motion moved:
“That the food situation in the

courltry be taken into considera-

tion.”

Are the substitute motions moved?

Shri Yashpal Singh (Kairana): 1
beg to move:

That for the original motion, the
following be substituted, namely: —
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(1) that loans to farmers be:
arranged against their crops-
and not ggainst. their property
and in order to compensate
for the loss to crops due to
floods etc, Crop Insurance
should be introduced. (1).

My, Speaker: s Mr. Dwarkadas
Mantri moving his motion?

Shri D, D. Mantri (Bhir): No, Sir

Shri 8, M. Banerjee (Kanpur): !
beg to move:

That for the original motion, the
following be substituted, namely:—

“This House, having considered
the Food situation in the country,
and having felt the utter failure -
of the Government to solve the
food problem in the country sug-
lgest t!:‘e following measures for

“This House, having considered
the Food situation in the coun-
try, is of opinion—

(a) that Government have failed
to arrest the rise 1n prices of
essential food articles;

(b) that land reforms measures
should not be pursuedq and
peasants should not be com-
pelled to part with their
lands in favour of co-optra-
tives;

(c) that farmers should be given
remunerative price for their
products;

(d) that the existing trade in
foodgraing should not be dis-
turbed and no ban on the
movement of graing from one
place to another be imposed;

(e) that the proposal for the
setting up of a Foodgrains
Trading Corporation be given

(a) Introduction of State Trading
in foodgrains.

(b) Nationalisation of Banks to-
contro] advances.

(c) Ban on speculation on food-
ins.

gra
(d) Appointment of a Price
Stabilisation Board.

(e¢) Remunerative prices to the
farmers.”.

Shri Bade (Khargone): I beg to
move:

That for the original motion, the
following be substituted, namely: —

“This House, having considered
the Food situation in the country,
records its utter disappointment
over the Government's faflure to
foresee the Food crisis that has
now overtaken the country and
then to meet it by adopting effec-
tive measures to hold the price
line and to make available essen-
tial commodities at reasonable
rates.” (4)
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Mr. Speaker: I have assured Shri-
mati Renu Chakravartty that I will
admit other. amendments also i they
are sent. So, | shall have to admit
these substitute motions which I have
received today from Dr. Lohia and
from Mr. Maurya. Are they present?
.No So, that is not moved.

Shri H. N. Mukerjee (Calcutta—
-Central): Mr. Speaker, Sir, I have
tried to read carefully the review of
the food situation which the hon.
_Minister has been good enough to
supply, a document on which he has
relieq as far as his prefatory remarks
in today's di ion were d
1 find this review perhaps not quite
-entirely complacent but it lacks the
right kind of awareness and also of
determination to solve the problem
which has appeared in the most ex-
cruciating manner in the life of our
«country. Almost everywhere in India
-people are suffering and it would be
quite easy to paint a lurid picture of
-what is happening. I shall forbear
-and there would be other occasions
also to point out how as a result of
the fumbling and bungling of this
Government conditions have deterio-
‘rateq so that the anger of the people
is slowly but surely rising in their
+breast. 1 shall desist from trying to
paint a lurid picture which i3 no
tanciful picture but a fact of life that
we see in the country. I would like
the Government to remember the
condition of things to which the
-country has been reduced . . .
(Interruptions).

o T WYL Wifhar(FEawz):
Wy wEqq, OF fgaz & fad &
STET ST 7YY 4T CH 97 HU KA WA
i

Shr H. N, Mukerjee: This condi-
-tlon of things which was avoidable,
which could even now be surmounted
if there is the right kind of determi-
nation cannot very much longer be
tolerated by the people.
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There is in this country at the
present moment a situation where a
Minister asks us for responsive co-
operation. At the end of his review
he calls for responsive co-operation;
he says some eloquent words which
are quite correct. He says:

“Agricultural revolution cannot
be brought about merely by a fiat
from above. Tt has to be achiev-
ed by a change at the very grass
roots itself involving every one
of us in public life, in the farms
and in the factories. Only by the
responsive co-operation of all
concerned, can such a change be
successful.”

Very correct words, these, there is no
doubt about it. Time and again we
have offered responsive co-operation.
On a problem like this, whether here
or in the States, we have tried to see
that there is discussion, that
there is consultation and that
there is co-operation at every level,
officia] as well as non-official: but
responsive co-operation has been
repelled. Once or twice some sweet
words might have been uttered by a
Minister here or a Minister there but
actually responsive co-operation has
not been possible because of the
wooden attitude of the Government.
Government has to deserve responsive
co-operation before responsive co-
operation js forthcoming.

Government talks now about agri-
cultural revolution right from the
grass roots. A very wonderful thing,
the only thing which should take
place in this country. It is necessary
to muster sufficient resolve to achieve
it. Ig the Government awakening up
at last after the euphoria of nearly
seventeen long years? The present
Ministry is very wel] aware that it
will not receive the indulgence which
wag the privilege of Jawaharlal
Nehru. !

On food, this Ministry hag failed in-
a which perateg the coun-
try. A reflection of it is found today
in the notice of the no-confidence
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motion which has been admitted. The
feeling of our people has found ex-
pression in struggles and movements,
in the great phenomenon of Maha-
rashtra bandh and the Gujrat bandh
and all kinds of popular struggle in
West Bengal, in Andhra in Kerala
and every State of our country and
the satyagraha which our party
launched, in which thousands and
thousands of people participated. 1
know we have been faced with the
Government’s accusation that we have
an agitational approach. But it is
with the desire to break the unholy
over our
couritry today that we have sought
the co-operation of the people which
has been spontaneously and over-
whelmingly forthcoming,—the unholy
trinity between the hoarder, between
high business manipulators and the
Government of the day; and they
have combined in bringing about the
present situation. It is because of
this importance that there is a reali-
sation among all, including the ranks
of the Congress party that something
has got to be done in order that we
do not mismanage the present situa-
tion, because today we are really in
a crisis which we have got to sur-
mount by taking steps which would
be courageous, which would be
imaginative and which would be in
conformity with the interests of our
_people.

The Minister, in his report, has
referred to different aspects of the
food situation regarding the produc-
tion and availability of food in our
country, the distribution pr
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and the target of 100 million tons
seems far away. Production is even
less than in the last year of the
second Plan. There is stagnation and
even our friend Shri Asoka Mehta,

‘speaking not from the ranks‘of the

Opposition which only recently he
used to adorn but as Deputy Chair-
man of the Planning Commission, has
talked about the stagnancy in pro-
duction which has taken place in our
country and the third Plan target is
not going to be achieved at this rate.

Sometimes the argument is used
that our people are prolific; the popu-
lation is increasing at a very fast pace
but surely we do not want that in
the Plan period the life expectation of
our people should not increase; and
surely the increase of 2'5 per cent
annually 15 not in itself taken
separately from the entire context of
things, anything at all surprising or
objectionable. Onmly the quantum of
increase makes us face a difficult
situation. But we have to face the
situation. Surely, when we had the
Plan, we anticipated the rise in popu-
lation which should have been, if the
living conditiong of the people improv-
ed.

With semi g y in agriculture,
we find agrarian relations being kept
by the Government's ineptitude in &
condition which militates against the
effective increage of agricultural pro-
duction. In the third Plan, there was
stress on land reforms, especially the

tati of ceﬂlna anq the

which we have at the present moment
and also in regard to the problem of
prices. If we take these things one
by one we discover that there is a
dismal picture under every item. We
had in the third Plan. the target of
100 million tons of foodgrains which
we were hoping surely to be uble to
produce. In 1960-61, we p

abolnion of intermediaries and 30 on
and so forth. The Planning Commis-
sion itself has been constrained to
point out how all the targets are
receding into the far distance; the
concentration of ownership in the
realm of agricultural production con-
tinues; the yield per acre in our coun-
try is g the Jowest in the world;

80-86 million tons; in 1961-62 it came
down to 79-82 million tons; in 1962-63
it came down still further to 78'5 mil-
lion tons; in 1963-64 we have got the
figare of 79'3 million tons, which is
much less than what it was in 1960.61,

and even such an observer as the
American Ambassador, Mr. Chester
Bowles. said recently that 10 per cent
of India's cultivators still own more
than 50 per cent of the land while one
per cent of them own nearly one-fifth,
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If this kind of thing goes on, surely,
the conditions would not improve. In
the villages, under-employment and
unemployment are increasing. As

far as the availability of cultivable.

wasteland is concerned, even now, 47
million acres of land remain unculti-
vated;

13.15 hrs.

[MR. DEPUTY-SPEAKER in the Chair)

only 15 per cent of our total sown area
is under the double crop system. That
is to say, on account of the land re-
lations being what thye are, agricul-
tural production hag got a rivet round
its neck; it cannot move about at the
rate it ought to and the line of the
Government has been always to point
to a crisis developing; always to
point to scarcity all over the country
anqd therefore to rely on food imports
and especially to rely upon that Hea-
ven-sent boon of PL 480 beneficence
from the United States.

There is a lot of talk about self-
sufficiency from time to time, but
nothing whatever has been done
which is tangible. I remember how
on one occasion, here, in this Parlia-
ment——

Shri K. N. Tiwary (Bagaha): We
are now 460 million, and even Russia
is importing.

Mr, Deputy Speaker: Order, order.

Shri H N. Mukerjee: Pandit Jawa-
harlal Nehru himself had said in ans-
wer to an pccusation that he had de-
clared his determination to put an end
to all food imports by April, 1962, and
he saiq in this House: “I regret thet
my words have been falsified and I
fee] thoroughly ashmed that what wag
almost a pledge to the country has
been broken.” 1 might be told that
I am referring to days far away, back
in the past. But in 1952 the pledge
wag given that we shall be self-suffi-
clent in food production, and today,
it is 1964, anq it is beyond the Greek
calends that the achievement of the
target of food self-sufficiency is being
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pushed because of the inefficiency of
the Government, In the mean time, we
expect manna from Heaven to fall in
the shape of the PL 480: farm sur-
pulses which they do not want in Ame-
rica and which they want to utilise
for the purposes of pursuing and im-
plementing their own intentions in our
country; on gn under-developed count-
ry they are being dumped because:
we need them; we cannot do without
them; I do not say we should stop
having them because there is no way
out at the present moment. Dut it is.
the policy of the Governument which
hag leq to a situation where we have
to depend upon thig kind of precarious.
bounty which is going at one time—in
the future and not the very distant
{uture either—to put us in very great
trouble. This whole question of PL
480 transaction is a matter which
should be the subject of a high level
discussion, and that might take place
perhapg later.

We fing the Food and Agricuture
Minister of sometime ago, Shri S. K.
Patil, going to America and,—I do not
know why over the head and behind’
the back of the Fooq Minister;—he
should have behaved as if he was the:
Food Minister, and talking about this
PL 480 bounty about which he was
the instrumentality for bringing about
it up, in so far as this country was con-
cerned.

It is necessary that we try our best
to fulfi] the target. Irrigation facili-
tieg of course are not being adequately
utilised because of the poverty of the

try. The production of nitro-
genoug fertilisers is much below one
million tons target. High price and
black marketing in fertilisers distri-
bution are aggravating the picture.
It is altogether a most dismal picture.

Another important thing is the
question of agricultural credit, and
the biggest p! is the inadeq
cy of short term agricultural credit
which means that the peasants are
mainly dependent upon the money-
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lenders. The Govermment surveys
indicate that as many as 62 per cent
of the rural household are in debt.
.As far as the cultivators are concern-
ed, the percentage is even higher: it
is 65'8 per cent, anq the  average
amount of the debt of the cultivators
per household is Rs. 710. In this
situation where there ig very great
urgency of the expansion of credit
through State banks and co-operat-
tives, what happens is that this assis-
tance goes to the middlemen, the
intermediaries, the big sharks in the
foodgrains trade who are assisted by
the Government apparatus,—whether

“the Minister wishes it or not—the ap-

paratus of the Government and its
methods of administration to be able
to utilise the assistance which the
banks can give. The credit which
goes to the peasantry from the pri-
vate scheduled bankg constitutes only
one per cent of the total credit, while
heavy advances are made by the
‘bankerg to s against the
foodgrains. And therefore we find
‘that the basic question of land reform
and agricultural production is not be-
ing tackled. India remaing deficit and
chronically dependent on food imports,
and the food scarcity is magnified
beyond all proportions by the cupidi-
ty, by the greed of those traders who
are now trying to lord it over the
place in spite of the terrific straits to
which their conduct has driven the
country.

According to the Government's own
figures, food production in 1963-64
went up actually by 4 million tons
compared to the previous year. Or-
dinarily, therefore, the situation shouly
have improved, but it has become
worse. The reasons deflnitely are
that speculation and hoarding, sup-
ported by bank advances and helped
by inaction on the part of the Govern-
ment, have taken place, The trade
was left free. The total amount of
procurement up to July this year was
only 5:8 lakh tons. Government knew
very wel] also that although the
food production had gone up, the
market arrivalg after the harvest was
low. Government surely got a clear
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indication that the stocks were pas-
sing into the hoards and they were
being withheld. Gowernment itself
hag admitted that the market arrivals
in 1964 was 25 per cent less than in
1963. Still, Government having prior
notice, did not act in time.

The result has been artificial short-
ages in many places even in the sur-
puls States of the South, where there
should not have been that kind of
trouble. In the beginning of the
year, many State Governments
complained of these difficulties.
For example, Assam, Rajasthan,
Madhya Pradesh and even such sur-
plug States ag Andhra and Orissa com-
lained about this phenomenon. But
nothing effective was even sought to
be done in the matter., The prices
continued to rise. In fact, although in
the second and third Plan periods the
prices were increasing and therefore
hitting the poorer sections of our peo-
ple in every aspect of their life, the
prices of foodgrains in particular
reached such a critica] pass that the
conditiong of those people have be-
come 80 very pitiable today. I could
refer to the index number of the
whole-sale price which has risen so
much. There would be other gpeakery
who would bring out other materials
and the Government hag all the
figures at its disposal. So, I need not
trouble the House with merely re-
counting these figures, because the
facts of life are so eloquent today
that it is not necessary in detail to
g0 intp these matters.

My accusation against the Govern-
ment is that no measures were taken
in time or even now effectively enough
to check the rise in prices. For
example, no effective curb on bank
advances was imposed. We have been
shouting ourselves hoarse about this
matter for a long enough time and
Government knows very well how this
manipulation goes on. Yet, no effec-
tive curb on bank advances was made.
Forward trading and speculation in
one form or other went on under one
cover or other. The Forward Trad-
ing Commission itself hag admitted
that even in respect of the Delhi mar-
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ket, forward trading does actually take
place. *

We find also that when Government
should have come into the picture
with a programme of large-scale pur-
chase, negligible amounts were pur-
chased on Government account.
There was no anti-hoarding or de-
hoarding drive properly to speak of.
As far as Delhi was concerned, some
official attempts to get at hoarded food
worried the powerful elements in this
country so much that all police raid-
ing was suspended. Even an apology
wag given to those hoarders that they
had been put to some little trouble
and after a supposed haul, it was dec-
lared that the whole thing was a
failure. Nothing showed the utter
ineptitude of the Government more,
so far as the Delhi incident was con-
cerned, when it was advertised and
tom-tommed to the world with a great
deal of fanfare that hoards had been
discovered and then an apology was
offered for having troubled people
who were actually not hoarding.
There is this hoarding which every-
body in his senses would acknowledge,
but there is no real effort made and
that is why the wrong-doers get away
with it.

Our Prime Minister, Shri Lal Baha-
dur Shastri, who is a very polite and
considerate person, with a little too
much of humility about him, of which
certain people take undoubted advan-
tage. went forward to say that he
would give a grace period of two
weeks to these hoarders and specula-
tors. This kind of thing is something
fantastic. After all, it is not for the
first time that innocent hoarders and
speculators had been discovered to
have done some thing rather shady.
It is not that this is a case of a crime
committed for the first time without
knowing very much itg implications.
It is not a case where a period of
grace should be given. It is a case
where stringent measures should be
taken straightway in order to restore
public confidence as well as to punish
those guilty of snatching away the
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food from the mouths of our people.
On the contrary, the Prime Minister
allowed his own gentle and humane
feelings to be exploited by the nastiest
elements of our population in order
to allow them a certain period of
grace. But even after the period cf
grace has elapsed, we discover that
the speculators and the hoarders are
going on merrily enough. They know
very well how the lie of the land is.
One might make fun of it, but I do not
feel like making fun of it. It is a
very serious matter. It shows up the
faults of the Government. It shows
up ity weakness; it shows lack of
courage at a time when courage was
of the essence of the matter. Govern-
ment lacks both courage and imagi-
nation and vision and coming after
the Prime Minister who~ has gone
away, this kind of lack, which at any
rate does not enable the Government
to put the matter in the perspective
of the future, is before the people's
eyeg and that is why the people are
even more disgusted with what is

" happening in recent times.

We had made a suggestion quite
sometime ago about procuring Orissa
rice for West Bengal at the State level.
That was rejected. West Bengal is
riddled with so many problems, like
rehabilitation and all kinds of other
things like rise in prices particularly
in regard to foodgrains and other
items of food like dal, mustard oil or
fish, an item of food which is widely
eaten in that part of the country.
All these things have taken place in
a manner which has shown the utter
inefficiency of the administration and
its callousness towards the interests
of the people. The hoarders and pro-
fiteers have taken advantage of the
general system which the Government
perpetuates and the Government is
not acting at all in the spirit in which
Mr. Subramaniam has tried at least
to make a review of the food situa-
tion.

Mr. Subramaniam hag told us how
the number of fairprice shops had
risen from 60,000 and odd at the end
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of 1963 to about 80,000 in June 1064.
But apart from the working of these
fairprice shops, which leaves much
to be desired, the number is still
rather too inadequate and a system of
modified full rationing should be in-
troduced in conformity with the neces-
sitles of particular areas. That has
not been brought about in an ade-
quate measure. There is irregular
supply as far as these fairprice shops
are concerned and there is no regu-
latory measure. Whatever there is

- I8 not utilised in practice against
licensed wholesalers.

It was a matter of shame, for ins-
tance, that the West Bengal papers
Wwere reporting how wholesale tra-
ders in rice were making large con-
tributions to the funds which were
being collected for the Bhubaneswar
session of the Congress and thereby
trying to fortify their position with
the Government of the State. I go
not make a direct accusation against
any particular member of the Gov-
fernment or any particular Congress
leader, but it looks rather odd. When
you are trying to embark on a ven-
tur> of reconstructing our social and
economic life on a socialistic base, as
you can declared without the kind of
equivocation that almost was an in-
eviteble concomitant of Congress dec-
larations before Bhubaneswar, when
we are doing that, we should do
everything in a manner which was
above board. But that was not done
and we were told in the newspapers
that the wholesale traders in rice
were among the largest contributors
to funds of the Bhubaneswar Cong-
ress. During the last two years, the
speculators and hoarders have enor-
mously strengthened their grip on the
trade and they are virtually holding
the nation to ransom. This has to be
broken and done away with as soun
as possible. That is why we suggest
that some very serious steps are
taken at once without any kind of
delay.

The next crop is supposed to be
better than the crop which we have
got this year. But the position will
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be the same unless the Government’s
policies are changed. The very first
thing is that State trading in food-
grains should be implemented straight-
way without shilly-shallying, with-
out hedging lbout in the way to which
the Gover d. This
has got to be understood by Govern-
ment. There is national unanimity on
this point, in regard to state trading
in food (Shri M. R. Masani: Question)
I know Shri Masani and company do
not agree. But it does not matter.
After all, we are a large enough coun-
try where a certain number of dissi-
dents might be there for whaose opi-
nions we might or might not have res-
pect. But in spite of dissidents we can
talk about national unanimity in gene-
ral terms, an din regard to State trad-
ing fhere is that national unanimity
which the Congress itself, organisa-
tionally speaking, has tried to under-
line, and the Congress Government has
a responsibility in this regard which
xt cannot postpone for the future par-

.because those who are against
it are clever people in positions of
authority and power and in possession
of money bags which they use in order
to cement their strength and to con-
solidate their authority. Therefore, it
is important that Shri Subramaniam
tells us very clearly how the proposed
State Trading Corporation is going to
function and what will be its scope
and extent of operation. He said at
the meeting of the All India Congress
Committee, as far as the papers report-
ed the proceedings, that a full take-
over-of the food trade wovld not be a
very fair proposition. I do not know
exactly he had in mind, but he must
be warned, and in this House I wish
to sound a note of warning, against
yielding to pressure. Once you aliow
them an inch they will get a great

* deal more than what you are allow-

ing them. It is necessary to have the
maximum possible state trading and
it is essentia] tfo announce well in
advance a reasonabie price to the pro-
ducer and start buying in the market
on a large scale right from the very
buinninz This has to be done.

tion of a r ble price for the
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.consumer must be done and, also, the
.producer should have an assurance
-that the Government will get into the
market jn time so that the other peo-
.ple, enemies of state trading and the
‘whole idea of it, who are going to
sabotage it in their own way—they
are the craftiest people in creation—
-do not take it away. They are going to
be fought by the Government. - If
(Government does not wish to fight
.them, it is g different matter. But if
the Government is going to live up to
its professi at Bhuba ar and
«elsewhere, surely it has to do some-
“thing about it, to fight against these
crafty people. They have to act
accordingly. Thet is why 1 say a pro-
per machinery must be set up for this.
they should announce well in advance
a reasonable price to the producer.
and buying in the market has got to
start even before the enemies of state
trading get to know of it and sabo-
‘tage the entire operation. Timely and

extensive buying is very essemtial.

"The first four weeks or so after a
harvest are, as the Food Minister
knows better than I do, extremely de-
cisive. If it is state trading which
“he has in mind which is going to play
‘a very effective part, it has got to
appear in the picture, not after the
harvest is over and after the thing
has been stolen by those who wish to

carry on their wrong-doing to the
society.
Shri P. R. Patel (Patan): What,

according to the hon. Member, is a
fair price?

Shri H. N. Mukerjee: The State
Trading Corporation must be in a
position to seize stocks and to com-
pulsorily procure. The Government

must be warned of all sorts of legal, .

quasi-legal and pseudo-legal obstruc-
tions being created by hoarders and
-speculators as well as tice mill owners,
and also of the difficulties which
will be propoumded by people in the
administration.: I hope the Minister
of Food and Agriculture is not a
:person who says ‘yes' to whatever the
:administration or the permanent offi-
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cials say. It has been found over aad
over again that many difficulties are
manufactureq by the administration
itself, many quasi-legal difficulties
are brought up by the administra-
tion. I do not want to attack the
per t officials altogether, but it
18 a matter of fact that ministers are
sometimes intimidated by the kind of
difficulties which are propped up be-
fore them by their administrative ad-

visers, The administrative advisers.
are all right in their places.
Some of them are very capable,

extremely honest workers—no doubt
about it. We know so many of them
who are extremely capable and effi-
clent people. But, at the same time,
there is a bias to our administration
which has got to be fought and the .
Minister has to put his foot down if
the Minister has to make up his mind
that he is not going to accept all sorts
of excuses. He is, after all, repre-
senting a political party which has
on the order of the
day and which it .going to go ahead
in a manner which\ would assure
food to our people. This is a job be-
fore which everything ‘else should be
subordinated. "

\

In regard to the distribution ‘mecha-
nism, there should be a far greater
number of fair price shops in bnth
urban and rural areas, and it is neces-’
sary to extend both full and modified
rationing. In distressed areas there
should be a special effort to give sub-
sidised supplies.

Then, a very special effort should
be made, as 1 have said earlier, to

-stop all bank advances to speculators

and hoarders against foodgrain stocks.
In this regard, nationalisation of banks
is essential. I find it a very notabe
thing thalt in the West Bengal
Assembly there was a resolution on
the nationalisation of banks and the
Congress Party came forward with an
amendment to suggest that in the
appropriate time nationalisation of
banks ought to take place. Now, the
question is, in the Congress there are
some who are doubtful about it.
Some Congress Members are in favour

/
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there should be bank nationalisation.
Others are doubtful about it. They
are waiting for an auspicious time.
We need not consult the stars or ask
an astrologer, but we can decide it on
the economic merits of the situation.
Here is pre-eminently the most aus-
picious time for bank nationalisation
because the working of banks under
private control has shown, in regard
to advances given to foodgrain pro-
fiteers, that, after all, bank nationali-
sation is a step which is absolutely

ry in the i s of the coun-

try.

The machinery for the detection
of hoards and secret movement of
foodgrains has also to be strengthen-
ed with the support of the peopl
1 remember how on one occasion there
was some fun attempted to be mude
of what happened in Dum Dum near
Calcutta where people came forward
in order to bring out these hoards.
It was not lparticularly a legalistic
operation but it wag done in the inte-
Tests of the people and everybody had
‘to support what had happened. Some
‘people said that was not the way of
‘going about it. How do the pcople
know what is to be done? The people
are without food and they know, in
many cases, where the hoards are
situated. It is necessary for the Gov-
ernment apparatus to be in touch
with the people’s representatives in
different localities at different levels
and then only can de-hoarding opera-
‘tions be successful.

There are many long-term mea-
sures, again, which are necessary,
‘which we have tried to point out to
Government from time to time; but
usually Government turns a deaf ear
to whatever we say. We have asked
the Government over and over agein
to implement whatever land reform

legislation they have got so far, par-’

ticularly the ceiling laws. They have
not done jt. In regard to security of
tenure to cultivating tenants and the
conferment of ownership on ~ul*‘vat-
ing tenants Government's action has
‘been dilatory, it has almost been non-
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tp agricultural labourers is a matter
which has been hanging in mid ar;
God knows how long it will continue
to do s0. The idea of bringing under
plough larger areag of culturable
waste land is a matter which today
we should certainly go ahead with,
and better utilisation of the labour in
the vlllue, unemployed and under-
hould also be a
matter which we should consider.
Distribution of fertiliser assistance
and the availability of fertilisers to
the rural lation is a tter on
which Government can take very spi-
cific steps at different levels. The
provision of credit supply through
the State Bank and co-operatives at
least to the extent of the needs of the
working peasants is a matter about
which Government should imme-
diately do something. .

Then, starting of State farms on the
lines of the Suratgarh Farm is &
necessity. A hundred Suratgara
farms would almost solve our prob.
lem. With PL 480 assistance we are
mortgaging our future to an extent
which we do not wish. I personally
shudder to think of what is likely to
happen if we go on taking the PL. 480
burden upon our shoulders to this
extent. We have got the Buratgarh
Farm idea where we can go ahead
with our own machinery and our own
production.

Shri K. N. Tiwary: Do you know
whether Suratgarh is running in pro-
fit or loss?

Shri Daji (Indore): It is a bania's
question and not @ Government’s qucs-
tion. There is no loss when you want
to feed the people. Starvation is the
biggest shame (Interruption).

Mr, Deputy-Speaker: Order, order.

Shri H. N. Mukerjee: These inter-
ruptions, Sir, seem uncalled for. It
some hon. Members have any objec-
tiong to whatever I am trying to say,
they can place them before the Huuse.
But in any case, PL. 480 mentality is
something which has got to go, and it
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is necessary for Government to enlist
the co-operation of the people, if they
can, even at this stage, in order to
solve thig problem. In regard to this
co-operation, here, to my right, is a
Member of Parliament who was sent
to jeil for no other fault than that
she went before the Reserve Bank or
the Stock Exchange in Caleutta in
order to register the desire of the
people for the removal of the
stranglehold of these sharks from the
economy of our country, which aloue
would bring about a solution of the
food problém. For that she was
shunted into jail and kept there with-
out any tenable cause. She is back
again and we are happy about it, but
thousands of our people have been
pushed into jail and the DIR has been
braught into operation and so the
Central Government has some respcn-
sibility in the matter. This is the
'way they go about, I do not know how
many of those people who really are
behind the profiteering and hoarding
and storing away of the food of the
people—nothing can be more . detest-
able-—how many of these people are
sought to be punished. But, no, of
course, the DIR is meant to be utilized
against the common man and nat
against those who are fighting against
the people’s own lives, peoples’ inte-
rests of just keeping alive. That is
the way in which the Government has
been behaving and that is why a situ-
ation has arisen where the people
are ‘getting angry. The line between
hunger and anger is very thin. The
anfger of the people hag begun to rise
#md it is our duty as Members of Par-
liament to intimate to them that the
anger of the people is growing and
unless they take very special steps in
regard to the solution of the problem
of food this anger might create a
situation which none of us welceme,
a situation. which would not bring the
kind of progress which we want for
our country, and that ig why I insist
that the Government gives its mind
much more carefully than it has done
8o far and gives some example of
courage and the visiog of an idea, a
perspective, in regard to the achieve-
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ment of socialist targets, because it
was that vision which has been left
to us as a legacy by Jawaharlal Nehru.
It we are going so s0on to betray that
legacy, I do not know, it is for the
Congress Party and the Congress
Government to give an answer in tiat
regard.

Shri M, R. Masani (Rajkot): ir.
Deputy-Speaker, Sir, I would hke
to start by defining my Party’s atti-
tude to the food crisis and to the Gov-
ernment in the present context. The
Prime Minister made an appeal to the
Opposition Parties that none of us
should play politics with the people’s
food. That is an appeal to which
every patriotic Indian must respond
and we on our part are trying to
avoid that temptation which, I am sure
the Prime Minister realises, is not a
temptation to which only the Opposi-
tion parties are prone; even those in
office might not be devoid of it. The
second thing is that we are sure that
the condition of our people and the
food problem cannot be resolved or
ameliorated by anything that dis-
turbs the smooth production of focd
and other things that the country
needs and that disturbances of the
economic process is the worst way in

. which we can help our people through

their times of distress and trouble.
Balancing that is the third point is
that the correct facts have to be stat-
ed, the correct policies have ‘o be
enunciated and the truth, however
harsh, has to be told, not because one
wants to be harsh but because *hat is
the only way in which a corrective to
past mistakes can be supplied.

This Government faces the House
today for the first time. It is true
that many of the members of the old
Government are members of this
Government. But, in gpite of that, T
think we would be entitled to consi-
der it a new Government which de-
serves a trial. The Prime Minister in
another context said not long ago that

B ohitial erlmingle®
even ‘h cr hould

an opportunity to be heard. Some of




169, Motion re:
those on the Treasury Benches are
“old offenders” and have been for
many years now but, by that deflni-
tion, even they deserve a chance to
mend, a chance to show if they carn-
not do any better. That 1s why this
morning my colleagues and I desist-
ed from joining others on the Oppo-
sition Benches in supporting a motion

BHADRA 16, 1886 (SAKA) .

Food Situntion 170
to cope with that legacy which all of
us have had to endure.

In the last few weeks we see evi-
dence of a new earnestness, a new
tone, a new temper. There is undo-
ubtedly a beginning, for the first
time, of serious evidence of combuating
corruption in a way that was not evi-
dent before. There have been some

of no confldence in this Gover |
We think that this move is premature
and that, for the reasons I have just
mentioned, this Government deserves
an opportunity, some time, to show
whether it is capable of making those
changes and those modifications and
those rectifications in policy that ere
necessary in the present context.

We certainly share with the uther
members of the Opposition their
anger, their indignation, their imps-
tience about the trials to which our
people are subjected. We do not yleld
place to any of ‘them in the distress
that we feel about the difficult eco-
nomic position that the country is
going through, nor do we yield in
our desire that the present Govern-
ment should be replaced by a better
government but, in that process we are
not prepared to join with them par-
ticularly with my Communist friends
on this side, in bringing down the
pillars of stability on which alone
ordered progress can be based in this
country. We do not believe with
them that destruction has to precede
their so-called construction. It is very
amusing to hear the deep concern ex-
pressed by those who believe in the
Marxist-Leninist “theory of incressing
misery” that only by aggravating the
misery of the people can you get them
into the revolutionary mood so that
you can establish the dictatorship of
the Communist Party. It is for these
reasons that we feel that the time to
deliver a verdict on the new Govern-
ment is not yet ripe.

Now, the country and the Govern-
ment have inherited an onerous legacy
from eight years of reckless, irrespon-
sible, doctrinnaire planning. We have
to watch the new stewards; we have
to watch to what extent they are able

ging made by the
Prime Minister and some other lea-
ders of the Government which show
that there is an awareness of certaln
basic truths which had not yet been
given the weight that they deserved.
Among those has been the.statement
that what matters most is food, shel-
ter gnd clothing and that the priori-
tles ghould be so adjusted, that the
needs of the common people in this
respect get priority over all other
essential objectives of the country. -
There is the statement that agricule
ture has to be given priority because
the farm sector is and has to remain
for many years to come decisive in
the development of India. Then there
is the thought that we should concen-
trate on implementing existing pro-
jects before we move on to new pro-
jects, a thought that I have put before
this House more than once in the last
five years when I pleaded for consoli-
dation before we go in for further
adventures. There is finally the
thought that development has to be
assessed “not in terms of the number
of foundation stones laid but in terms
of output derived,” as the Prime
Minister well put it in a letter to a
Member of Parllament.

Now, these are encouraging symp-
toms and we feel that we have every
right to hope that this awareness may
spread and may be reflected before
long in governmental policy. On the
other hand, we also find that there are
conflicting voices speaking from the
administration. My good friend Shri
Asoka Mehta, who was and still is the
Vice-Chairman of the Planning Com-
mission, said as late as March last
in Calcutta that the whole gene-
ration to which we belong—I am
quoting his wofds “would get tram-
pled upon in the process” of de-
velopment in which we are engaged
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and that could not be helped. This
economic &eterminism that the present
generation has to be butchered for
the sake of some urban future
generation is an inherent part of Mat-
xist dogma. Then, only a few duys
ago, I think only two days ago, some
one as mature and moderate us Shri
Dasappa gave expression to certain
sentiments which seem to contradict
what I have just been saying. He
said:

“The recent accent on quick-
yielding projects will not conflict
with the development of heavy
industries. . . "

Of course, that is all right. There
is nothing in it to which one can taken
objection. Let 'us go on. Then he
went on saying something which cer-
tainly conflicts. He told newsmen that
the Fourth Plan would be bigger than
the third and that the share of heavy
industries would be tionatel
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grains production is stagnant. It osci-
llates, but it does not increase. We
are now at 7935 million tonnes while
the Plan target for 1965-68 was 100
million tonnes. It is obvious that tar-
get cannot and will not be achieved if
present policies are carried on. The
fact is that since 1957, much as it may
annoy my Communist friends, Indian,
agriculture has only fed 88 per cent
of the non-agricultural popuiation,
while 12 per cent of our urban and
nop-peasent people have been fed by
the American people out of their sur-
plus stocks.

The other fact is that there has been
an abnormal rise in prices. This is
not something about which the Gov-
ernment has g right to say that they
are surprised by it. From this floor
my hon. friend, Acharya Kripalani, I
and many others had warned that
since the second Plan was brought into

higher. Now, betweenrth:t and the
remarks that I have quoted earlier
there can be no reconciliation.

So, we will judge the new Gavern-
ment by its deeds, not by its words.
People are tired of words, tired of
isms; they want to see action; they
want to see results. They have not
got the time or patience to hear airy
words. Therefore, one is worried by
the impression one sometimes gets tha
this Government may be weak cnough

t a deliberately inflationary
policy was followed by those in office
then, The result is that during the
last four years there has been a 15 per
cent rise in the general level of whole-
sale prices. The rupee today ig worth
exactly 17 paise of the old rupee. I
have seen a laboured apalogia pub-
lished by Gov t and circuiated
to Members of Parliament which says,
“It may be true; but that is not our
fault because much of this inflatioa

and not strong enough to get out of
the entanglements of the past and to
frame fresh policies in the light of
fresh situations,

Having said that and defined our
position in regarq to this major crisis
in the country, let me get on to the
problem of food and prices. 1 do not
think it needs elaboration to say that
there are two basic facts that we have
to face. One is that while population
goes up by 2:4 or 2'5 per cent per
year, our production has been going up
over the last several years by only
an average of 1 per cent per annum.
Even that 1 per cent has disappeared
in the last four years. The figures
that were given earlier show that from
1980-61 till today the figure of food-

and depreciation of the rupee took
place earlier during the last War and
after”. It is like a doctor saying,
“True, I killed the patient, but mine
was only the last dose; others had
poisoned him earlier”. If you knew
that the rupee already was worth 20.8
nP three years ago, what.business did
you have then to further debauch t'he
rupee by bringing it down to 17 paise
in terms of the old rupee? This is
a question which anyone in office has
to face.

Therefore, I think I am right in say-
ing that it is not a food crisis—it is a
food crisis, but that is not the whole
story—it is a general economic crisis;
it is a monetary crisis. It has got
nothing to do with gold, it has got
nothing to do with food as such, al-
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though there are minor crisiy in these
areas. It has to do with the rupee. it
has to do with our currency. There is a
general ic collapse thr i
us toeday and we have got to face that.
We can have a food debate but this
food probl t be isolated from
the general economic collapse ~with
which this country is threatened.

Here again, the Prime Minister had
an insight when in his letter to the
Chief Ministers he wrote that some-
times the price of articles of day-to-
day use leads to an increase in the
price of foodgrains. Correct; this is
the whole point. So, while it is partly
a problem of failure of production,
of being unable to keep up with our
population rise which must be dep-
lored and put right, there is a bigger
problem, that is, the food crisis today
is a reflection of our monetary and
economic crisis. What is wrong basi-
cally is our rupee. It ig no longer an
honest rupee. Those in office for the
last ten years have debauched and
degraded the rupee until it is worth
17 paise today. This is & basic fact
that we have got to face.

Keynes, the man who is gometimes
misquoted by half-literate people to
say that he stands for inflation, was
a man who saw this truth very
clearly. He said:—

“Debauching the currenty saps
the foundations of society more
subtly, swiftly and permanently
than any other conspifacy.”

This was Keynes who is sometimes
trotted out on the side of inflation and
I must say that some of those guilty
of this process of debauching the rupee
are still to be found on the Treasury
Benches, particularly those who were
responsible for planning in the pest
years and those who were responsible
for the financial stewardship of this
country. ’

In this situation, when the guilt is
very clear—it lies on the past Gov-
ernment of this country for the past
eight years if not more since the
Second Five Year Plan started —there
is & natural desire to look ouf for
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scapegoats. Shri Mukerjee gave a very
good example of this attempt to turn
attention away from the real culprits

- and the real wrong-doing. Even my

good friend, the Food Minister. who
I think should not have said that, let
himself go by saying that we must
“break the producer-trader axis;” in
other words, it is not the Government
which created Inflation all these years,
it is not the Second and the Third -
Five Year Plans which are cockeyed,.

but the peasants and traders of India
who are the real culprits. Why? It

‘is said that the peasant eats too much

these days, that he eats more than
he ate before. 1 hope he does that.
It is time that the poor peasant ate
mare. for ~ hundred years we have'
been sitting on his back as
Gandhiji used to say. Gandhiji used
to say that we of the cities would do
everything for the peasant but we
would not get off his back. I think
the Government of this country since
Independence has done exactly that.
Once in a while, when he is able to
eat better, we say that he is eating
too much. Surely, the peasant and
hig children have every priority over
us in the cities when it comes to
eating because the peasant works on
the land and grows the food with his
toil.

Why should the peasant sell his
grain when he does not get a fair
price? The problem of the peasant
today is that the parity of prices is
all wrong. Industrial prices are allow-
ed to go up but the price that the
pesent can get is cntrolled to the
extent that there is monopoly pro-
curement by the Government. This
is a crying injustice. If there is any
real proletariat in India. it is the pea-
sants and not the industrial workers
who are pampered like other urban
people. The income of the {ndustrial
workers is many times the income of
the man in the villages. That is our
real proleteriat for which I plead to-
day. Why should they disgorge what
they should like to eat when you do
not even give them a fair price When
the pessant goes to the market, he
finds that the price of his cloth has
gone up, the price of kerosene and
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diesel oil has gone up. Everything
that he wants he cannot get at eco-
nomic price and then he is told to be
patriotic and to sell his grain cheap
because the people in the cities will
starve. What, kind of social justice
is this?

1 would say to my hon. friend, the
Minister: Let ug not lable the honest
peasantg and the honest merchants of
this country as hoarders and profi-
teers. The fault lies elsewhere. It an
axis has to be talked of, what about
the politician-bureaucrat axis? Can
anything more sterile and unproduc-
tive be thought of than the politician
in office and the bureaucrat? The
peasant and the trader at least per-
form some social and economic func-
tions. What economic functions can
the bureaucrat and the politicians per-
form? What do they produce for the
country? So let us not cast stones at
others. Let us, as Gandhiji used to
say, turn searchlight inwards. It is
our class, the political class, that has
brought the country to this fix and nct
the peasant and the common people
of the country. If the rupee has
depreciated, let us not blame the pro-
fiteers. 1f food is short, let us not
blame the hoarders. These are sy=mp-
toms of the disease; they are the
effocts, they are not the causes. It is
the shortage that produces hoarding.
It is the fouling of the currency that
produces profiteering and blackmoney.
Let us not fight the symptoms; let us
look at the disease. That is my appeal
to those who occupy the Treasury
Benches. Work with the farmer and
the trader. Do not work against them
You need their co-operation. You
simply have not got the apparatus of
honest and efficient people which will
entitle you to do away with the pea-
sant or the trader. You need them
and their work. Appeal to their patrio-
tism, Give them a fair deal which you
have not done so far and they will
rally. Let us not abuse our people
like this. It ig we politiclans who
have brought our country to this pass.
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14 hrs,

We had that faiasco in Delhi, a cheap
political stunt. As the previous gpea-
ker pointed out, it started with tall
claims of lakh of tonnes of grain
being confiscated and ended up with
a whine saying that nothing ~was
wrong, that there were only two or
three technical offences in the whole
of Delhi and that no one was to be
prosecuted. The proverbial mountain
did not even bring forth a mouse which
it is entitled to.

This kind of persecution of our peo-
ple has not stopped. I wag jn my cons-
tituency only ten days ago and I was
told of the great distress of ordinary
peasants near Dhoraji, Jamkandorna
and ten villages round about who had
not made a correct declaration of
g dnut oil or gr t in their
possession. Because they did not dec-
lare everything over two kilos or what
was allowed, they were arrested, hand-
cuffed, big ropes were put round
their armg and they were marched
through the streets like common
thieves. It is g crying shame even
if the peasant had made a  mistake.
Don't we make a mistake in filling
up forms? 1 have sometimes found
that T have signed something a little
inaccurately and I apologise for that.
Here a poor peasant is being prose-
cuted and treated like a criminal and
a thief because he did not declare one
kilo of groundnut extra. Even today
T have received a telegram from
Kotah. I will not read it out because
I do not know if the allegations are
true. I will pass it on to the Food
Minister. It is the humiliation of
honest people for technical offences
against some order passed by the Col-
lector. I am not going into the de-
tailg because I do know if the charges
are true. I shall pass it on to the
Minister concerned. But this kind of
prosecution which was tried in Delhi
and which failed, is still being pur-
sued because there is an attempt by
the guilty people—I do not mind say-
ing that the present Home Minister
is one of those guilty men because as
Vice Chairman of the Planning Com-
mission he has done his bit to bring
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the country to thig pass—to divert at-
tention to other people. He has a
very unfortunate record to show in
regard to the Second and Third Plans.
These people want to divert atten-
tion from their own misdeeds and
their accomplices oufside,

They say that the State trading is
the answer. I have already said that
that is not the answer. Corruption
will increase. Every control breeds
corruption. A State trading monopoly
will increase that. You cannot have
State trading without monopoly pro-
cur t. You liminate the
trader without enslaving the peasant
because a compulsory levy, whether
in Soviet Russia or Poland or in India,
is slavery for the farmer. If the
police comes and says: “Hand over
your stock and you will take this
money”,” there is nothing to do about
it except to keep your miserable
ration. This is what Gomulka fought
against in Poland, and forced levies
were abolished. Are we going to im-
port into this country complete State
trading, a most horrible thing that
the Stalinist dictatorship did in
Russia? Compulsory procur t is
slavery for the peasant. You may
dislike the trader, but in trying to hit
the trader, you will also hit the
peasant. You cannot hit one without
the other because you cannot have a
complete State trading monopoly
without compulsory procurement
which denies the farmer a fair price
for hig grain. I am very glad that
this Government has rejected that
solution in spite of the alleged “un-
animity” about which the Communist
spokesman spoke. There is no such
unanimity, Anyone who knows any-
thing about the economicg of the situ-
ation knows that a State trading mo-
nopoly in foodgrains is the surest
path to chaos and famine in this
country.  Otherwise, China and
Russia today would not be begging
for food in the world market.

Sarl Radhelal Vyas (Ujjain):
What about Canada and Japan where
there is ly t in
rice and wheat?
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Shri M. R. Magani: I em very
glad that a Gtate treding monopoly has
been rejected. But a half-way house
is being tried out. There is a threat
of a State Corporation in foodgrains
coming into being. When the first
announcement was made, I was not
at all upset because it said that the
new Corparation would run opn com-
mercial lines and would compete with
the trade—that was fine—because I
believe in a mixed economy and I
believe that the State has every right
to enter into every fleld in fair com-
petition with others so long as there is
no monopoly. I was not at all sorry
that the Government was entering
into the field as one more baniu. But
it was not many days before that the
Food Minister announced that this one
bania would have the monopoly of
transport on the railways and nobody
else, That ig no mixed economy; that
is no competition, and that is no com-
mercial operation. It is a tragedy
that as soon as this Government tries
to, do something, it cannot help but
being a monopolist, maybe it is in the
nature of State capitalism to be &
monopolist. But if my friends there
do not want State capitalism of the
Stalinist kind, then let them forbear,
let them try to play fair and let them
not take the privilege of having a
monopoly of transport on the rail-
ways. The moment you say, “Nobody
else will move the foodgrains except
me”, you are a monopolist. All your
talk about 3 Monopolles -
becomes a sham.

Then, we are told ‘that in the very
first year, you must have 50 per cent
of the trade. Who decided that? If
competition is to prevall, who decided
that 50 per cent? How can you have
a target like that? Why must you be
“dominant”? If you want to be 8
corrective to the trade, be a corrective
to the trade, I am with you. But
when you want to dominate, then you
become an exploiter, not a  correc-
tive.

The Prime Minister has suggested
that all prices should be fixed because
he is aware that you cannot only fix
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food prices while letting the other
prices rise. His motive s  perfectly
honourable and good, But I would
1ike to plead with him that you can-
not fix all prices. First of all, you
would not try to do that because you
will only fix the prices of six or
seven or eight hecessities of life.
You cannot defeat the law of supply
and demand. Prices are like water
and they find their own level. If you
stop the price of one commodity, the
prices of all other commodities will
risa proportionately. If you fix the
prices of gix commodities, then the
priceg of other commodities other than
the six ones will go up proportionate-
ly. If you fix the prices of 50
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are not controlled and the very things
which we need most cloth, kerosene
and the needs of the life of the
peasant, will become in short supply,
not immediately perhaps— for a year
you can tide it over—but I believe
that within two or three years, your
very purpose will be defeated because
the very things you want to encourage
will be discouraged by this selective
pricing.

What then has to be done? I would
like very briefly to suggest certain
long-term and _certain short-term
measures which alone can alleviate the
present situaiion. Among the long-
term , the very biggest is to

dities out of 100 commodities, then the
prices of the remaining 50 commodi-
ties will go up proportionately.
You cannot, therefore fix the price of
everything under the sun without
destroying the entire economic appa-
ratus of supply and demand and stop-
ping giving the consumerg a little
chance to say what he wants. Graham
Hutton, the British Economist, puts it
very well. He says, the lady goes to
the plastic surgeon to remove her
double chin and he performs the ope-
ration and the double chin goes, but
the darned thing comes out at the
back of the neck in a bulge, Thig is
a fact and I would ask my hon. friend
the Prime Minister to think a little
and find out if this ig not so. I want
to warn him. If he tries to control
in good fiith the prices of the com-
moditieg of daily use—I say, his mo:ive
is good b he hag lained it—
the danger is that that it will distort
the whole pattern of production which
will send up the prices of other com-
modities. You can not go on pursumg
it to the bitter end because you will
come to a reductio ad absurdum. How
many articles will you con‘rol? Very
soon this would backfire because the
commodities of which you fix the prices
will be in short supply; there will be
a shortfall in production. When you
find that you canno; sell your commo-
dity freely, you will divert your in-
vertment to those commodities which

correct the order of priorities embodied
in the Second and Third Five Year
Plans. The First Five Year Plan was
all right. We supported it. But since
the Second Plan this is not the
position. I recall that the Planframe,
the document on which the Second
Plan was based, wag prepared by a
Communist fellow traveller named
Prof. Mahalanobis with the coopera-
tion of a group of Soviet and Polish
Communists sitting for g year jn the
Indian Statistical Institute in Calcu'ta.
These are facts. That is where we
started going wrong. We got wrong
advice and we went off the rails.
Since then, our entire pattern of prio-
rities has been unballanced.

1 am not against heavy industries
as such. I stand for all-sided balan-
ced devlopment. There is room for
heavy indystries also. We need them,
but we do not need it as much as we
want food, clothing and shelter for
our people, We do not need them as
much ag we need roads to move the:
food and other things for our people.
8o, what we want is a balanced deve-
lopment. We should not pitch one
agains: the other. As my respected
leader points out n Swarajyg this
morning. we have every right to
balance what has been unbalanced.
The order of priorities in the Plan has
been unbalanced. They need to be
balanced, If you starve agriculture in
thig' manner, it will starve you. If
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you feed agriculture, it will give you
a bumper crop. Therefore, this un-
due priority, this concentration on
wusteful heavy emgineering projects
has to stop. I will gtve you only one
example, Take the Heavy Engineer-
ing Ltd in Ranchi. Rs. 120 crores
have been spent on that particular
plant. What i the output? It is a
miserable output. The output, I un-
derstand, js Rs. 1.20 crores per yesar,
that is 1 per cent output on the
national capital invested,

Shrimati Renu Chakravartty: How
long did it take for the Tatas?

Shri M. R. Masani: I am not concern
ed with that. I am just saying that
we cannot afford this luxury any
more. Tatas were also protected by
the Government. We cannot afford
that protection any more because we
are in dire need of food. At this
time, we cannot afford that luxury.
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actionary for our good democratic
friends opposite.  And I plead with
them that, having made mistakes in:
the past, there is no reason to persist.
in them; there is no reason for my

-good friend Shri Dasappa to try and

¥o on committing himseif, his Govern-
ment, more and more and to the false
path which we have followed in the-
past.

The second thing is to stop tinker-
ing with the security of tenure of the
peasant. I was v glad, therefore,
when 1 read what Shri Shriman Nara-
yan had stated. Despite the fact that
the Constitution (Seventeenth
Amendment) Bill has been put on the
statute-book with all jts defects. I
hope it will never be brought into
operation so long as free government
and democracy exist in this country,
and I do hope that it will remain @
dead letter. I wag very glad that
Shri Shriman Narayan, a member of
the Planning C i said on the

This is a luxury which we t
afford. To put money into projects
which give one per cent return or out-
put In a year on the capital invested
is disgraceful.

So, I am not against heavy industry,
but I am for a balanced develpment
where heavy industry, light industry
and agriculture all have their proper
place,

Since hon. Members opposite are
impressed by what happens in com-
i ies, unfort ly, let me
give the leof C ist
China. Communist China, which
made the same mistake that we have

made in a more accentuated and exa- -

ggerated form, climbed down last
year. Mr. Chou En-lai went to the
Communist Congress about g year ago
and said ‘The Great Leap forward has
failed; we are now changing our order
of priorities’. I shall quote him He
said; ‘From now on, we shall have
agriculture, gmall consumer in-
dustries and heavy industry in that
order’.

Surely, what is good for the bigoted
Stalinists of Peking cannot be re-

28th August, that he was thinking and’
the Planning Commission was think-
ing of a ten year moratorium on fur-
ther land reformg after the present re-
formg had been put into operation
during the next two years. Let us
have some finality about the security
of tenure of the peasant. This has
been done in Japan and Formosa, and
they are yielding bumper crops. They
had their ceilings also, but they gave
fair compensation, and they stopped
there. And those same farmers with
seven acres as a celling are producing
the highest crops in the world, Arst
in Formosa and second in Japan. So,
stop tinkering with the land and the
security of tenure of the peasant.

The third thing is to cut our coat
sccording to our cloth. Stop deficit
finance and inflation. The story here
is very clear. If 1 have sounded harsh
about the past, let me give the fants.
During the years of the First Ptan,
money supply went up by 12 per cent,
and the nationsl income went up by
18 per cent. That was al] right, Our
production and supplies went up, and
money supply also went up but not g0
much. That wag all right. In the
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Second Plan, as I have already said,
the tid€ turned because of Shri Maha-
lanobis and his friends; money supply
went up by 20 per cent, while national
income went up only by 20 per cent.
So, we are already starting here on
the path to bankruptcy. And the Third
Plan has completed that process. The
money supply went up by 31 per cent
and the national income went up not
even by 10 per cent; but only eight
to nine per cent. was the increase in
national income during the Third
Plan. This is the path to bankruptey
and insolvency, There is no other
‘way to describe it.

If we go on living on resources
which we do not possesg and if we go
‘on fabricating money which is worth-
less and put it into the hands of the
people, we have a crisis of confidence
in the money. Why do people want
to hoard grains or gold and something
else? It i because they do not trust
your rupee any more. You have de-
bauched our currency, and we are
facing the consequences today. And
the Government leaders recognised
that. 1 am not saying anything new.
In the Third Plan target, it was laid
down that a safe margin of deficit
‘finance for the Third Plan was Rs, 550
crores. It is there in the Third Plan
document, I warned at that time that
it wag too much. I would have been
very content today if we had stuck
to that! But what is the position?
In the last three years, we have al-
ready had deficit finance of over
Rs, 600 crores. The safe limit accord-
ing to Shri Morarji Desai has been
passed. Is there any improvement
now? No, we are going worse and
worse into the disease. We have be-
come addicted. Let me give " the

figures.

During the last year, that is, during
the period from August 23, 1963 to
August 21, 1964, the supply of money
in the country went up by 12 per cent.
The output of goods and services has
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gone up by 4:83 per cent, Therefore
we have gone in for deficit finance or
excesy money to the extent of 7.7 per
cent even during the last twelve
months, And even today, it has not
stopped; but it hag got worse even in
the last few weeks. You may say
that that is the past. That is why I
have been forgiving. If you will re-
member, I am not blaming this
Cabinet for the sins of the last one.
But during the last six weeks ending
10th July this year, the report of the
Reserve Bank says that Treasury Bills
rose by Rs. 149 crores, and most of
this jg deficit finance uncovered by
goods and services. This figure of Rs,
149 crores in six weeks is the highest
so far of inflation and deficit financing
that we have had since our Indepen-
dence. And this certainly was some-
thing for which the present Govern-
ment is responsible.

Lastly, among long-term remedies,
let us reduce taxation. The excise
duties are a direct inflationary in-
fluence. Similarly overtaxation at the
direct level also brings about unac-
counted money, an evil which can only
be reduced by reducing taxes them-
selves to a reasonable level,

I shall now come to short-term
solutiong before I sit down. The first
is in regard to zonal barriers. I think
that on this point there ig certainly
unanimity or virtual unanimity that
the zonal barriers should go, and the
country should be treated as one. The
Gujarat Pradesh Congress Committee,
the Maharashtra Pradesh Congress
Committe and my hon. friend Shri
S. K. Patil have all gone on record
publicly to say that these are vicious
things and they must go. I was very
disappointed that during the last few
days—I am sorry the Food Minister is
not here at the moment—the Food
Minister had given two assurdnces
that the zonal system would not go at
least for the present. I deplore this.
He gave that assurance in the Punjab.
1 can understand the political impli-
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cations of that. It was unfortunate.
Are we one nation or are we not one
nation? Are we to share weal and
‘WOe OT are we not to share them?

Dr. M. S. Aney (Nagpur): That is
the bane of provincial autonomy.

Shri M. R. Masani: It is not the bane
of provincial autonomy, but it is the
bane of that weak policy of the Centre
and the leadership of the Party that
controls the Centre and the State
Government. We talk about national
integration, and we set up committees
on paper. What is the use ff we are
dividing this country into bits and
pieces ourselves? The people of
Europe, who are sovereign States with
their own flags and everything else,
are creating a common market, And
we here are breaking down the com-
mon market which even the British
left to us. That is the tragedy,

On the first day of the Chief Minis-
ters’ Conference, a very geod an-
nouncement was made by the Food
Minister that the zonal barriers bet-
ween Madhya Pradesh, Maharashtra
and Gujarat were to go. There was
rejoicing, and may I mention that on
that very evening, when the news
came to Bombay, the food prices
crashed in the Bombay market?
Panicky conditions went, and optimism
came to the fore, and people were pre-
pared to unload, .

Shri Radhelal Vyas: But it went up
in Madhya Pradesh.

Shri M. R Masani: But the
that happened, what do we
find? The next morning we found that
the Central leadership ha\ backtrack-
ed; it was weak; it was bullied by the
Chief Minister, presumably of Madhya
Pradesh a very old friend of mine.
The next morning, they climbed down
and said: ‘Sorry, we made a mistake;
we go back to the bad old ways’. It
was a miserable capitulation,

80, I say that the removal of zonal
barriers is a ‘must’, and we cannot
wait for it. If you say, let us wait for
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the next harvest, all right; let us keep
the zones for two months, if we want,
but certainly, by October, these zones
must go, and India must become one
nation and one country that shares
food, if nothing else, along with the
other thingg that we ghare.

The next thing is to subsidise the
urban poor, because when I talk of
decontrol, those who live in the cities
and those who speak for labour have
a right to ask “Decontro] is very good.
You want to do justice for the peasant.
We are with you, But if justice is
done to the peasant and the prices go
up, who is going to feed the poor peo-
ple in the cities, the working classes
and the lower middle classes?” I am
not ignorant of that aspect. I would
say, subsidise through fair price and
ration shops a certain quantum of grain
for those who cannof buy in the open
market. Have ration shops and give
to every worker and to every lower
middle class man enough to meet the
needs of the family at a concessional
price, and let us pay for it. I shall
certainly support a foodgraing subsidy
in the cities, because that is the right
way to help the city poor. After all,
the city poor are only 10 per cent, if
you like, of the total population. Do
not penalise 80 per cent for the sake
of 10 per cent, and do not destroy
your economy just because you want
to do justice to the urban proletariat
and the middle class. Certainly, we
want to be fair to everyone. But I
would much rather spend money on
supsidising the sale of cheap food in
the cities than do an injustice to the
peasants. I would much rather restore
the incentive to produce food than
make this false attempt at social justice
for the industrial worker, I have every
sympathy with the trade unjon. I
have every sympathy with those who
speak on behalf of labour, but I think
that they are in the wrong path it
they try to incite Government to regort
to State trading and monopoly con-
trol. That was the path of Stalin, for
he crushed the peasants for the bene-
fit of the new classes in the citles.
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We want the reverse of it. We
want to be fair to our peasants. We
are & peasant country, end if the
Prime Minister recoghises that, we
shall be one with him. Therefore, let
us be fair to our peasants first. They
are the real [proletariat -of India.
A free market and decontrol, which
the late Rafi Ahmed Kidwai brougnt
sbout, which Mahatma Gandhi advo-
cated, is what 1 am advocating.
After decontrol, for people in the
cities, the poor people, certainly let
ug spend some money so that we ‘can
feed them at ‘fair prices until, with
the free market, agricultural produc-
tion goes up, the incentive works and
the peasants give you everything you
want without subsidies.

.

Lastly, I am very glad that at last
the export of foodgraing and edible
foods has been stopped. Some of
us had to fight for this for about a
month. Some of my colleagues had
to be beaten with lathis and sent
to jail for a few hours in Bombay
to make this issue clear. So long as
there is an absoluate shortage of
food in ‘India, it is wicked to allow
a single grain of rice or g single tin
of groundnut oil to leave these
shores. Humanity does not permit
it. We cannot go on recelving free
food from abroed and go on export-
ing food to other markets for a little
foreign exchange. It is not worthy
of the dignity of this country. I am
very glad that, though belatedly, the
export of foodgrains and other edible
foods has been stopped. 1 hope that
the embargo will be maintained until
the shortage disappears.

1 have taken enough time. I would
conclude by saying what I said in
the beginning, . that the people of
India will judge this Government by
action. They are encourageg by the
first signs of realism and awareness.
But if these signs of realism
remain only on paper and in

. words, then the people are not
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going to be very patient.
They will do things that you and 1
would” deplore and condemn. But
they wili do them all the same, I
therefore plead as a well-wisher even
of this Government and one who
‘wants to see these issues tackled—
of which we have given a sign this
morning—that this awareness mus:

now be translated quickly into
policies and action. To the extent
that this Government does it, they

will get the support of all patriotic
people and all parties who put the
country first. But if they do
not do so, if they continue with the
entanglements of the past and persist
in mistakes and errors which arc
now clear, then they will certainly
have the right to expect unrelenting
opposition from me and my Party.

Shri A, P. Jain (Tumkur): Mr.
Deputy-Speaker, I have listened
attentively to the two speeches made
in the House, one by Shri H. N.
Mukerjee and the other by Shri
Masani, and the contradictory
approach of the two hon, Members
to the food problem indicates how
difficult it is to deal with an intricate
matter like food.

1 was glad to hear from Shri
Mukerjee that the food situation
could still be taockled. Of course, he
has his own proposals to make. I
also welcome the proposal of Shri
Masani that food should not be made
pelitics-of by any party. Food is a
necessity of everybodv, man, woman
and child. The baby who is born
today and old man who is gasp-
ing his last’ breatl. are all potential
consumers of food Therefore, it is
unfortunate that fu our country. the
approach towards food is not so dis-
passionate.

It is a fact that during the last
three years Indian agriculture has
been stagnant. The Planning Cem-
mission has admitted it. The Mid-
term appraisal of plan projects made
a specific reference to it Both the
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speakers preceding me also referred
to this aspect of the food problem. I
shall also say at the proper time
something about how we can increase
our food production; not that 1 agree
with everything that has been done
in the past, not that there is no
scope for improvement.

It is a well-known fact that in the
short-terin one of the most effective
method of dealing with the food
shortage, is import from abroad. I
must appreciate the effortg of the
hon. Food Minister in trying to get
foodgrains from every possible
source. Of late the quantities of im-
port of wheat and rice have consi-
derably increased. Nevertheless, I
must utter a word of caution that
imports in the long-term, particularly
cheap imports, as we have been doing
under PI-480, produce a damping
effect upon the farmer, To meet our
immediate shortage, we have to im-
port food from abroad, and mosily
under PL-480. But it would be wrong
for ug to build our long-term plan-
ning of agriculture on the basis of
any considerable imports over a long
period. \

Since independence, we have im-
ported food from abroad worth
Rs. 2531 crores, far in excess of all
the investments we have made in
agriculture during the First and
Second Plans and will be making
under the Third Plan. Therefore, I
want to caution this House and the
Food Minister, that while some im-
ports may have to be made during
the short-term, jt would be totally
wrong for us to place our long-term
planning of agriculture on the basis
of any substantial imports or imports
over a long period of foodgrains of
any nature whatsoever, particularly
cheap wheat available under PL-480.

The other effective step to meet
the immediate situation is the im-
provement in the distributive
machinery. 1 am glad to note that
of late there has been improvement
in the unloading of food ships at the
ports, There is no congestion In
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Bombay or in Kandla or in Madras,
but some difficulties continue to exist
in Calcutta. Our normal unloading
capacity was about 4 lakh tons. Now
it has come to about § lakhs tons. In
the near future, it will be gbout
6 lakh tons. Internal transport also
presented some difficulty, but of late
there has been great improvement in
it. We can safely come to one con-
clusion, namely that the Central
Food Minister and the Central Food
Department are by and large trying
to play their part. Even so, in some
cases the supplies committed to the
States have not been reaching in full
quantities, One can understand the
plight of the States when they do not
receive from the Centre the quantities
on which they have built their pro-
gramme for distribution. I hope the
lacuna wherever it exists will soon
be removed and the State; will in
future be duly receiving the Commit-
ted quantities, so that they may be
in a position to fulfil their commit-
ments to the consumers.

fair price shops should be increased.
I think they have reached their
maximum number. There are at
present 80,000 fair price shops operat-
ing in the country and they are
distributing less than 5 lakh tong of
wheat and rice in g month. That
roughly works out to about 6 tons
per fair price shop or about 180
maunds. There is no use multiply-
ing the number of the fair price
shops unless you can feed them with
foodgrains, And we have reached
Imost our ¢ pacity to
import. There is one feature of our
food policy, to which I a'so take ob-
jection. In August 1963 the Centre
had a stock of 19 lakh tons of wheat.
There was also about 5 lakh tons of
rice. As a Food Minister, whenever
1 found that the food stocks were
going below 2°5 million tons, I
always took it as an alarm signal. Un-
fortunately, in the recent crisis the
food stocks were allowed to go down.
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We are living practically today a
ship-to-mouth existence, That is,
whatever we are importing in a week
or a month immediately goes to the
consumption. I hope that position
will be improved and sizable stocks
built up,

Recently some dehoarding mea-
sures had been announced. Of course,
Mr. Masani is opposed to all dehoard-
ing measures. Let us see what the
position is about hoarding. So far as
wheat is d its production has
been going down during the last two

years, In 1963 it was short by about

a million tons, and in 1964 it was
again short by another one million
tons. The wheat production this year
is 9'7 million tons ag against the
norma] of 11:5 million tons. I do
not think there are any big hoardings
of wheat anywhere in the country—
maybe in a few places. But, where
we come to rice, the production of
rice in 1963 was an all-time record,
36:4 million tons, 4 million tons
better than the previous year, Where
has tha: rice gone? The market
arrivals are low. The rice prices are
much higher compared to what they
were about four or five months ago.
The rice must exist somewhere. There
are in India some well-known surplus
pocket of rice. Orissa is highly sur-
plus; Orissa has a surplus of 4 to §
lakhs tons of rice. So is Chattisgarh.
The Chattisgarh area of Madhya Pra-
desh is surplus by 2 to 3 lakh tons.

The delta districts of Andhra are
surplus. '
Shrimati Vimla Devi (Eluru): It is

a scarcity area now.

Shri A, P. Jain: No; the delta dis-
tricts of Andhra are surplus by about
0'8 to 1 million tons. Then, Tanjore is
another area which is surplus by 2 to
3 lakh tons. Yet these surplus areas

are not maintaining their supplies to-

the deficit areas. Are we not correct
in concluding that there is hoarding
of rice? My own belief is that there
is considerable hoarding of rice, not
everywhere in the country but in the
surplus arees.
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How are we to tackle the situation?
Even Mr. Masani will agree that if
the trade holdg stocks with a view to
raise prices,

Shri M. R. Masanl: If the farmers
have got stocks I explained why they
do not sell; because you do not give
them a fair price.

Shri A, P. Jain: It is not the
farmers; it is the traders who are
colluding with some big farmers. is
the Government not justified in taking
strong measures? The Prime Minister
gave a grace period of fifteen days.
1t has not produced the effect that it
should have. And I think the time
has come when the Government
should take strong and effective steps
to enforce unhoarding. It is my ex-
perience that the State Governments
did not play their part in the past,
nor are they likely to play their part
in the present in enforcing these
measures. Then what is to be done?
I have a' proposal to make, namely,
that the Central Govegnment in the
Home Ministry should set up a cell.
Of course it will have to work in co-
operation with the State Govern-
ments, because without their co-
operatioh is essential. The well must
consist of a mobile squad possessing
high mobility and effective striking
power. The Central Intelligence
Department must carefully locate
where the stocks are. I do not want
to create a panic in the country.
Indiscriminate or unthoughttul
searches will produce a bad effect.
But if the searches are properly plan-
ned, if action ig taken an good infor-
mation and if dehoarding is enforced
in an intelligent manner, effectively
and forcefully, then it will be deter-
rent to the anti-social elements.

1 do not say the whole trade Is
dishonest. But there are anti-social
elements in the trade, and the whole
history of the food famines in India
right from the days of the Moghul
emperors to the days of the British
ang thereafter since the independ-
ence bears evidence o the fact that
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the trade has played a sadistic role
during the time of scarcity. Therefore
1 suggest that proper steps should be
taken to dehoard the stocks. The
action must be taken in a selective
manner so as to produce the neces-
sary effect.

These are some other immediate
things we can do. During the past
crises we used to talk of austerity.
Mahatma  Gandhi gave the call
for fasting and on non-cereal
days. We may not ask the
people to fast, but surely we
can ask them to stop wastage.
There are measures through which we
can enforce austerity. For instance,
take the milling of rice. Ordinarily
rice is polished to an extent of about
5 per cent. That means a loss of
about a million and a half tons in
milling indigenous rice. It is about
three times the quantity we importl
from abroad annually. 1 see no
reason why polishing of rice should
not be reduced from 5 per cent to
zero per cent or, even if we want to
make some concession from 5§ per
cent to 2 per cent. Why are we not
doing if?

Immediately after the World War
there was a global shortage of food.
Twenty-two countries were affected
by the shortage of cereals. India was
one of them. America had surplus
wheat and she was supplying it to the
Asian and African cauntrieg to meet
their shortage. What did they do?
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there was shortage of food, the Bri-
tishers had laid down a rule that at
no meal more than three courses
should be served. I do not say it
will save you much of food, but it
will create a climate in the country;
it will make the consumer conscious,
and it will arm the administration
with the moral power to deal with
anti-social elements. I do not see
any reason why the Guest Control

" Order should not be rigidly enforced.

The guest control orders are promul-
gated, but they are not observed. I
want them to be strictly observed. !
want that limitation on the number of
courses to be serve at a meal to be
laid down and strictly enforced.
What is happening in Delhi? In the
posh hotels and restaurants nobody
gets the impression of food shortage.
All of us, rich and poor, everybody,
must share the shortage equally and
equitadbly.

Shri 8, M. Banerjee: Then there
will be g loss in the running of the
hotel. Ashoka Hotel is already run-
ning at a loss.

Shri A. P. Jaln: 1 come to the
measures announced by the Food
Minister. .

1 welcome hig decision to set up a
Price Fixation Board. I know it is a
very difficult thing. The Board will
have to fix the prices of foodgrains
after taking into account the prices of
cash crops. It may not bear a fixed
parity, but the two prices will have
to be correlated and bear a fair
and equitable ratio. Similarly, there
is the question of farmers inputs. I
wil] come to that question a little
more in detail later on, but the prices
of farmers inputs shall have to be
taken into consideration, as also the
price for the consumers. We wmay
not go to the length of fixing prices
of all consumer goods; but nonetheless
when we fix the price for the food-
grains, we ghall also have to look into
the farmer’s budget. Unfortunately,
during the Second Plan, our thinking
on the price payable the farmer wus,
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1 must say with all respect, extremely
faulty. We had taken our cue from
the USSR, where the thinking was
that if the price of foodgrains wus
kept low, then the wages could be
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1 think that the three essential
parts of the scheme are sound. Firstly,
before the sowing a price will be an-
nounced at which the Government
will buy foodgrains. Very likely the
Corporation Wwill deal in the first in-

kept low and ind ial devel

could go ahead. 1 remember an oc-
casion when this question came up
for discussion, and the proposal which
came up from a person very high up
in the Government, not a Minister,
was that the price of wheat and rice
should be pegged at Rs. 10, and maize
-at Rs, 8. When I protested against it
and asked what would happen to the
budget of the farmer, he said, I
‘think very callously, that the tarmer
should increase his production and
balance his budget. More easily said
‘than done. I am glad that there is a
new thinking in the Govermment to-
day, and that the idea of giving s
remunerative price to the former hms
been accepted. I hope the Food Mini-
ster will succeed in his attempts, and
work out a system of prices for food-
graing and other agricultural produce
‘in a manner which will make it worth-
while for the farmer to produce more.

1 also welcome his other proposal
of setting up a State Foodgraims Trad-
ing Corporation. The proposal has
‘been attacked by Shui Mukerjee
rather vehemently. He says that the
private trade and Government trade

t co-exist togeth I think this
is an advice of defeat. The State
machinery can work as efficiently as
the private people, but I am not going
to enter into any theoretical discus-
sion.
is a pragmuatic one.

What is the position today? Have
we got the stocks? Monopoly State
trading can succeed only when there
are stocks available with the Govern-
ment, and it can feed its shops where
the consumers can get their necessi-
ties; otherwise, we will be taking up-
on ourselves a responsibility which
we shall not be able to discharge. Be-
-#idos, have we got the mmchinery?

My approach to this question.

1 in only two foodgrains, wheat
and rice, which constitute about 70
per cent of all the cereals grown In
India. Becondly, if this Corporation
is to attain a dominant position in ‘the
food trade, it must be armed with
some real powers. I welcome the
second proposal that the Corporation
should have the monopoly of the
movement of foodgrains through rail-
ways.

I also welcome the proposal thet it
should be vested with powers to
acquire foodgrains from private deal-
ers at a pre-announced price plus cer-
tain adjustments that may have ¢o
be made. If these two powers are
not vested in the Corpération, its suc-
cess will be jeopardised.

Even so, I want to give another
warning to the Food Minister. The
competition by the trade is going to
be heavy, and if he finds it necessary
to assume more powers, he should do
it. If a system of co-existence bet-
ween State trading and private trad-
ing is not possible, then the Food
Minister should be prepared for mono-
poly food trading.

Then, I come {0 the last point, that
is how to increase our fgod produc-
tion. It is agreed that the real solu-
tion, long-term solution, of the food
problem is to produce more; not
only to produce more for our current
need, but also to lay by something for
the lean period. In agriculture, there
are good and bud years, and unless
in good years we produce surplus for
the requirements of bad years, we
shall not be self-sufficient. In the
past, I think the approach of our pian-
ners towards segriculture has been
miserly and half-hearted. Agricul-
ture was not given a fair deal, and if
1 am asked to give one single exwmple
of it, T would say that the Third Plan
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emnvisaged an increase of nearly five
per cent of foodgraine every year,
pluas increase of cash crops in various
degrees, but what was the allocation?
About Rs. 1,100 crores. Some think-
ing Is going on in the Planning Com-
smission about the allocation for the
Fourth Plan. The Fourth Plan con-
femplates an increase of a little more
than five per cent, not much different
from the Third Plan, and yet the allo-
cation now being considered by the
Planning Commission is about {hree
times of what it was in the Third Plan
‘Therefore, it is no use blaming the
former. Our farmer is good and ex-
perienced. We must enthuse the
farmer, he ig the central figure, what-
ever resources are made available
they must be cheap and timely. Our
extension workers, reszarch men and
scientists must know the map for
whom they are working. Unfortu-
mately, those conditions do not exist
today. It ig time that we adopt @
grass roots approach in community
development. We have established a
ecountry-wide system, but I regret it
faas not been able to give results, Yet,
there are germs in it. I think with
the proper reorientation the defect in
the working of ex‘enin- serviges will
disappear.

As regards our inputs, I hhle;'nkme
complaints to make. Flrstly, the price
«f our inputs is high, Fertilisers are
selling in the United States and UK.
st 30 per cent of the price " being
charged in India, Our fertilisers are
the costliest in the world, with the
exception of Spain. and Spain is e
country which we need nat :notice

much. A pair of bullocks. . wh!ch,
about ten years ago, used o cost
Rs. 600 to Rs. 800 is cottu‘lx
Re 2,000; bhusa is Rs. 7 o Rs. 8'a
wmaund. The Mamy-l-‘erguson trac-
for ten years ago was selling at Rs.
9,000, today it is Rs. 18009. No
foreign exchange was allocatad for the
dmaport of tractors and the Ministry of
Pood and Agriculture was ¢pmpelied
e import tractors only from rupee
-csuntries. All kinds of tzaetors were
dmported, and it is now :well-knowa
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thut most of those tractors are lying
idie for lack of spares and replace-
ments. We have licensed the manu-
facture of three or four kifids of
tractors, ‘'but’ our total capmcity of
producing' tractors is not equivalent to
what an economic manufacturing unit
should produce. Therefore, all that
has to be changed. The inputs of the
farmer must be reduced.

Electricity 'is cheaper for bigger
industries, it is cheaper for the small
industry, but is more costly for the
farmer. When the last Budget was
discussed I appealed to the Finance
‘Minister to exerppt the farmer's diesel
oil—oil for his tractors or water-pump
from the increased impact of excise
duty. My request was respected, I
again repeat it. Unless you reduce
the cost of inputs, 1 am afraid the fair
prices worked out by the Price Fixa-
tion Board may not be economica! to
the farmer and they may be oppres-
sive for the consumer.

We must also increase the quaati-
ties of the input. The Third Plan
had fixed a target of one million tons
of nitrogen but it is now accepted by
the Planning Commission that the
total availability is not going to be
more than half a million tons. In other
targets too we are falling shart. I am
not saying these things by way of
shear criticism. If we do not learn
from past mistakes and rectify the
causes responsible for shortages, we
can-nevey impraove things. Therefore,
we should not oply reduce the price
of inputs but also make them avail-
able in time, in requisite quantities.
The Indian soils can produce much
more, two times or even three times
of what is produced now. We need
not go fo the United States or to
another foreign country to learn. Our
own progressive f. g are pr
ing two or four times the averue
yields,. We have to mobilise the re-
sources and' give incentive to the
farmers. 1 will refer to one more
aspect before concluding and that is
about land reforms. Mr. Masan! was
not quite fair o Mr., Shriman Nafa-

. . - N . s
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yan, who is not present in this House.
Shri Magani quoted Shriman Nara-
yan as saying that he would place a
moratorium on land reforms. I had
a full talk with Shri Shriman Nara-
¥an in one of the committees. What
he said was that once the present
policy of the land reforms had been
fulfilled, it would not be necessary to
meake any major changes in it. That
i3 the experience of f%and reforms
everywhere. In U.P. we completed the
land reforms and now very few chang-
es are being made, Changes are made
only in the earlier stages. 1 dissocia-
te my self totally from what Mr. Masani
said on land reforms. I shall quote
to him what was said in one of the
latest reports by a Ford Foundation
expert, Wolf Ladejinsky. Ladejinsky
is not a Russian or a communist; he
comes from America, a country of
laissez-falre. After making a survey
of five intensive development districts
Ladejinsky says:

“In Tanjore, West Godavary and
Shahabad the land records do not
contain any information aebout
tenants. Ejection of tenants has
taken place in the past and tihe
landlords still continue to change
tenants from plot to plot to defeat
the terancy laws. The few tenants
who were allowed to continue
over a feirly long period feel in-
secure. Thus a latge number of
cultivators hold no title to the
leased lands, pay extortiomite
rents, and are never certain of
their status. They are left with
little to subsist on and much less
to invest....

This situation is made much
more difficult because the VLWs
hesitate to prepare production
plang for the ‘pure’ tenants-far-
mer and ih respect of leased lands,
for the owner-tenant farmer, un-
less the land-lord agrees to it.
As part of this situation, a coope-
rative society will not provide
him with a short-term loan unless
he produces a lease deed from the
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landlord o- his signatures on the. .
loan application. . .”

Such is the sorry state of affairs. The
hesitant implementation of land re-
forms had created insecurity in the
minds of farmers. Unless the farmer
is given security, how will things
improve?

I am not onc of those who believe
that small holdings cannot attain high
standard of production. In Japan the
area of the holdings ranges betweem
2'5 acres and 75 acres. There is mo
farmer owning more than 7'5 acres
but Japan has beeome almost seif-
sufficient in food during the last few
years. Small holdings can produce
more provided we can mobilise all the
resources and can enthuse the farmesr.
I am hopeful that we can achieve it
India can, no doubt, be self-sufficient.
Only we must overcome the farmess’
dificulies. We shoyld remove politios
from food we must make a dispss-
sionate and cconomic appromch
towards the problems relating to lamd
reformg and matlers concerning farm-
ing. Let us strive gnd success will be
ours,

Shri P. R. Patel: Mr. Deputy-Spea-
ker, Sir, I hcard the speeches and the
points made by Mr, Mukerjee and Mr.
Masani and I would answer them
point by po'nt. The first point was
that there hid been abnormal rise im
the price of foodgrains. There is mo
doubt that pcople were put to trouble
in the last two or three months. That
trouble was localised in urban arem
but therp-was nothing in the ruralside
of the countiv. So, we are
ing the troul!cs or the difficulties of
the urban p.ople in the recent 2-3
months.

The compl: 1t is that the prices
have gene hi;\. 1 will first refer t»
wheat prices. For the information of
my hon. frinds, I may say that
wheat price th's year was a bit high,
especially in the last two or three
months. But lot us consider whest
prices prevaiiing in the last 10-12
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years. If we take 100 as the base, and
1982-53 as the base year, in 1950 the
price was 94, 1851, it was 98; it was
88 in 1952; 86 in 19853; 79 in 1954; 70
in 1955; 86 in 1956; 80 in 1957; 96 in
1988. . . .

Shri U. M. Trivedi (Mandsaur): All
bogus figures . . . (Interruptions).

Shri P. R. Patel: I know; these are
Government figures. It was 102 in
1959; 81 in 1960; 89 in 1861; 82 in 1962

and 91 in 1963. It was only in 1964
that the prices went high,
(Interruptions).

15 hrs. R

Mr, Deputy-Speaker: Order, order.

Shri P. R, Patel: In 1964, January,
it was 120; February, 121; March, 122;
April, 125; May, 131; June, 136 and
July, 140, It was low throughout the
past 10 to 15 years. It was only in
the year 1859 that it was 102. Other-
wise, it was much less than 100. In
1965, I did not find any cry from the
Communist friends or any other
friends and they never talked about
Bombay band or any other band, for
the price that the cultivators got was
less by 30 per cent, but they only care
for some people in the cities. They do
mot care for the rural areas as such.

I would quote now the price of
wheat in 1940 and 1948, In 1949,
taking base 1852-53—it was 117, and
in 1948, it was 125, The price in 1948
did not reach up to that level as it has
done %0 in the bad days of this year.
No doubt the people in the urban
areas were put to trouble. I do rea-
lise it, but the trouble was utilised by
my Communist friends, declaring
Maharashtra band; Ahmedabad band
What for? For lowering the prices of
foodgrains. I? that is the way to
lower the prices of foodgrains, T think
there ghould be just bands and bands
and no agricu'ture in the country! Uti-
lising the occasion just to rouse the
feelings of the people 1s only the
polftical way of working things.
Nothing more.
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Shri Daji: Why do you give the

occasion?

Shri P. R. Patel: There is no such
occasion given. After all, ip Russia,
communism is there. Technology is
there. Science is there, There was
scientific progress for the last so many
years. And yet, recently, they had to
import foodgrains from America, So,
it is not in men’s hands. In the fac-
tories, you put machines and raw
materials and you realise the other
thing as desired. It is not so with
Agriculture. In Russia, even with all
this technology and science and other
things, they have not become self-
sufficient. They have to import food-
grains from America.

Then, what about China? People
have starved, and they have had to
import. We are also importing food-
grains, and my hon friend Shri Muker-
jee says: “What is this? We are 480
million and why should we import?”
He does not like that we should im-
port. If we do not import, people may
have to pay more price, or they may

not.

An Hon, Member: His objection is,
why not import from Russia,

Shri P. R, Patel; If we do not im-
port, we may not be able to give
wheat to the people; there may be
starvation. And so the other party
may get more opportunity for agita-
tion and to agitat the peopl
So, they say, “Do not import under
PL 480.” We are not happy to im-
port. We as a nation would like to be
self-sufficient in agriculture. We want
to produce more but, under the ecir-
cumstances, we have to import. What
can we do? We havt to feed people.
And so we are imporiing. But the
best course to remedy this situation is
to grow more. Have we given our
thought as to why production has not
increased to the extent we  want?
That is the important thing.

We are arguing that we find hoard-
ing’ that big agriculturists are holding
back the stock. Whose fault fe it?
You put zonal restrictions and in zonal
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restrictions, you see the difference of
prices. In the booklet that I have,
1 find the prices mentionéd for’ ihdl-
genous Wheat. In the Punjab,  the
price of indigenous Wwheidt whs Rs. 49
per quintal; in. Runsthan, Rs. 50; in
Gujarat, Rs. 77°28; in - Mdharlthtrn,
Rs, 104; in Uttar Pradésh, Rs 8040
and in Saharanpur, Rs, 8750, 1f the
zonal restrictions are there; and if the
people of Punjab are asked to glve
away their wheat at a lower price, and
if they hold back, what wrong are
they doing? I think it is a privilege of
the farmer to hold back and not to
give to the Government if the prices
are not reasonable. These are the
defects and difficulties. We have to
face more difficulties in procurement,
and in bringing out wheat to the
markets. All these things are there
because of our zonal restrjctions. If
Wwe do away with them, I think many

of the troubles will vanish.

In Gujarat, what do I find? Restric-
tions on groundnut oll are put. I do
not approve of it even though I come
from Gujarat. I wish that there
should be no zonal restrietion.in .the
country. India is one, and whalever
is produced in one part, the men liv-
ing in other parts have the right - to
enjoy it. and at the price prevailing.
There should be no restriction abso-
lutely. It is because of the zonal pes-
trictions that we have to ‘face the
trouble. Last time, we had a sad ex-
perience because we imposed zonal
restririion on the movement of : gur.
The Maharashtra people did not send
gur to us: Uttar Pradesh also did the
same thing; we had to pay double the
price in Gujarat and the farmers in
Maharashtra and Uttar Pradesh got
less. The middle men and the mer-
chant community benefit by the zonal
svstem and the smugglers also benefit,
by it. Smugeling becomes very com-
mon. When the vrice in Punjab was
Rs. 49 and at other places. it was
Re 77 to Re. 100. naturally, smuegling
wou'd be there. Anvbodv would do it,
To nut a stop to smuggling and pro-
fiteering and all these evils. the best
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eourse :Is to be.do away with the zomal
regtrictions. .. - s

. -ﬁw (-Vﬁﬂl:) : a3
TR _FTFTWGE T A0 R
AqETEa !

Shri P, R, Patel; Our Government
is now taking a stern and & very good
view; They are going to give a remu-
nerative, minimum price to the agri-
culturist. It is a good thing. That is
the thing which we want and that is
the way by which we can ask the
cultivators to  produce more. It
should be an adcquate price and a
reagonable remunerative price, If to-
day 'you would hesitite to give a re-
munerative price to the agriculturist,
our plight would remain the same. If
you want more production, we must
be liberal; 'we should give something
more than the remunerative price.
After all, the agriculturists have to
look after their childrens education
and have to spend money for medical
relief and also for social activities. So,
we must pay more to the agriculturist,
especially in the matter of wheat and
rice. In rice we are deficit only by
two per cent. It is nothing. It we
pay more price for paddy, there will
be more production. In wheat, we are
deficit by about 25 to 30 per cent.
Under the circumstances, if we follow
the same method that we have follow-
ed up till now, I think our deficit will
increase. But if we give a fair, reason-
uble and adequate price to the cultiva-
tor, wheat production will increase.
There was flood round about Delhi
That was the amount of loss to the
cultivators? The experts sitting in
Delhi would not understand the loss
due to heavy rain, scarcity of rain or
irregular rain or due to insects. So,
™y submission is that all these things
should be taken intn consideration.

1 am happy that our Prime Minister,
Shastriji, has assured us that on the
Agricultural Price Commission, revre-
sentatives of the farmers will be taken
as members. I am sure this Commis-
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sion will do justice to the agricul-
turists and production will increase.
Today we say that there should be a
stop to this exorbitant price of rice.
Undoubtedly for middle-class people;
this is a very high price and some
help or subsidy should be given to
them. But we fail to congsider the
cost to the producer. The farmer was
paying about Rs 1200 for an oil
engine of 8 HP before. Now he pays
double—Rs, 2400. Three years back,
he paid for fuel at the rate of Rs. 45
per barrel. Now he pays Rs, 95. He
cannot get corrugated sheets in  the
fair market. He has to go to the
black-market and pay exorbitant
price. Some days back I was talking
with a merchant friend dealing in iron
and steel and I was astonished to learn
that compared to five years ago, the
price has increased by more than 100
per cent. In the case of wheat today
the price is less than what it was in
1848,

Some Hon, Members: No, no,

Shri 8. M. Banerjee: Do you pur-
chase your rations or somebody sup-
plies you?

ot THwrOR : wHE 9T e AT
§ 7 el are Peaviat & W W
) AT €T AN

Shri P, R, Patel: These are takea
from Gov publicati
Ignorance is bliss. My friends do not
read the books and they are angry
with me. For wheat production, our
farmers are today getting much less
than what they were getting in 1948.
In some years they got 30 or 38 or 20
per cent less and nobody cried at the
time and there was no agitation abso-
lutely,

In our country, there are two sides—
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villages, nobody hears them, I know,
in villages, nobody will trust them, be-
cause their notions are not indigenous,
They get their inspiration from their
“Fathers or Fore-fathers”. (Interrup-
tions). My request to our communist
friends is this. We are Indians and we
have to develop our country. Never
be happy over any adverse food situa-
tion. It is not a political matter, after
all. Food and water are the only
non-political matters. Let us pray to
God that he may give us very good
climate. . .

Shri Muthyal Rao (Mahbubnagar):
But they do not believe in God.

Shri P. R, Patel: They will believe
at least for me. Let them not take
advantage of any shortage here and
there. Ours is a vast country.
Wherever there is distribution, there
is no shortage.

ot o dww T (wTCREET )
9¢ ATy WA W W

8hri P. R. Patel: If the distribution
is done a little later, there wil] be
shortage. But in a vast country like
ours, nobody died because he did not
get food.

8bri 8. M, Banerjee: 13 persons died
of starvation in U.P. Even the Food
Minister of U.P. had to admit it.

Shri P. R. Patil: These wre after
all newspaper gstunts. Nobody has
died. (Interruptions). The only
legitimate grievance that these friends
can make out is high prices. It has
happened only this year because the
production was less. In Maharashtra,
they declared Maharashtrs “bandh”
and it was only in Bombay. But out-
side the city, in the rural gide, there
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Government. So, they gained the point
and the Government also gained the
point. That wag a fine way of playing
the drama, which they played very
well on both sides, but thig is not the
way of producing more. I would
request only ene thing.

Shri Ram Sewak Yadav: Is it also
a part of the drama?
Shri P. R. Patel: I would only

request the Members of the Sayunkta
Samajwadi paksh, my friends who are
agitating from that side, to always
see aiways the (ifficulties of agri-
culturists. ‘Always go to them and ask
them their difficulties, If you solve
their difficulties, the production will
g0 up. Shri Masani rightly said—I
do not agree with him always—feed
the agriculturists, feed agriculture and
agriculture will feed you. We do not
feed agriculture. We do not feed :he
agriculturists, We want milk from the
cow, but unless we feed the cow
well it will not give ys good milk in
sufficient quantity. Therefore, in
order to get enough from our agri-
culture we wmust feed the agricul-
turists. I would request the hon Min-
ister to see to the requirements of the
agriculturists and supply them their
requirements, If that is done, at a
proper time you will see that these
people will make us self-sufficient in
food.

Even if we have a desire to do
that, difficulties come from that side.
If tomorrow we decide that the
reasonable remunerative price for
wheat should be at least Rs. 22, then
the cry will come from that side
saying that if we give Rs, 22 to the
agriculturists how will the other
people live. After all, we must do
justice to the agriculturists,

Shri Ram Sewak Yadav: Who checks

you?

Shri P R. Patel: When we try to
do justice to the agriculturists, our
friends from the other -flde get angry.

SEPTEMBER 7, 196¢

Food Situation 208

It seems they do not want to do any
justice to the agriculturists. It is for
the agriculturists to know them, If
they know them, I think it would be
good for them and also for our
{riends themselves.

off wydt feg (g ) - Ko
o1 @Y e § oK Al oA
% or am  qew i & o W@
# e ¥ ag @A wrar g
o aw few & d@ ® o0 @/
ATy e T g o
Y W oawena g AT gy
Wt waw @ ol & ey o
) Tw TR gEE qwm g
t #uw g wagy an § @ g
wer gwT &1 AT o oo T
¥ ar gy woX ofar ¥ vk ow
9T i s WY e § s
foeen 1, W & gl @
T WA

I WTAIWT W ATT AT AR ¥ AY

ad, ‘Aet’ o, A Fro zgwdey’ oy
A wifE W dur A7 gar § @
L ¥
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ww ot gk 3, & oot g€ § Form
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Mr. Chairman: [ may inform the
House that at 4.15 the Prime Min-
ister will make g statement regarding

the last Commonwealth Prime
Ministers' Conference,
Shri Makatab (Angul): Mr. Chair-

man, as far as I remember, almost in
every session, on some occasion or
the other, food problem or agricul-
ture is discussed in this House and the
very same points which have been
made out today have been made out
on the many previous occasions.
Whenever a crisis comes, we do not
usually te our attenti on
the immediate issue but we go on
discussing  various problems which
will require several years, many many
years, to be solved,

We are thankful to the Food Min-
ister that he has clinched the issue in
clear terms aend has placed all
material not only in this pamphilet
but also outside in his many state-
ments sbout the nature of the crisis
and its short-range a» also long-range

* sivimalten 4,
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solution. We bave to think. of this
problem in a systematic manner, that
is to say, the present problem which
has arisen and the long-range prob-
lem, namely, how to solve the food
problem on a long-range basis.

It is admitted—the . Government
knows it, the Food Minister knows it.
all of u; Iknow it, there - is no use
repeating it—that the prices of food-
stuffs have gone up abnormally high
this time and in many places food-
stuffs are not available, It has been
said that agriculture has not made
considerable progress in the course of
the last 17 years. The speech of
Professor Mukerjee wag to the effect
that in the course of the last 17 years
practically nothing has been done in
the fleld of improvement of agri-
culture. But I am really surprised as
to how on this occasion we can take
into account what has been done or
what has not been done in the
course of the last 17 years, However,
if we take a bird’s eye-view of the
past 17 years, we will come to the
conclusion that considerable jmprove-
ment has taken place. I know, in the
year 1946 when there was a great
food scarcity everywhere and the
country was passing through a period
of near-famine conditions, Shri B, R.
Sen who, at present, is an impockant
person in the food fleld in the world,
was the Food Secretary in India. In
those days it was found out from the
records that India had always been
deficit in food. During the pre-war
period India used to import about 2
million tons of rice from Burma. But
in those days Burms, India, Pakistan
and Ceylon were one economic unit
and therefore it was not considered as
import or export. Nevertheless,
present India used to import about 2
million tons of rice from Burma, West
Bengal of today used to have its
supply from many districts of East
Bengal of today. That was the posi-
tion then.

Thea in 1950-31 what was known
then as the integrated development of
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agriculture prog was i

rated to make India self-sumcien; in
Jjute, cotton and also foodstuffs. If we
take into account the present position,
we will find that India has been self-
sufficient in jute and in many other
agricultural products, We are now in
a position to export groundnut and
various other agricultural produce.
But, at the same time, with regard to
production of foodstuffs the country
has not made that progress which was
aimed at; nevertheless it hag made
progress and, as has been shown in
the report which has been circulated,
for the last two or three years the
improvement hag been stagnant; it is
not going ahead. There are many
causes and on this occasion if we go
into the causes, such as, floods, irri-
gation and all those matters, I think,
we will reach no conclusion at the
present moment, If we want to dis-
cusg really and seriously the long-
range food problem we have to sit
together irrespective of party basis
and chalk out a programme which
will be carried out without any
politics attached to it for a number
of years, If that can be done, then
alone we will succeed; otherwise not.
If always we bring politics in this
matter, I do not think we will make
any headway with regard to the im-
provement of agriculture as suth. -

So far as the present problem goes,
as far as I see the situation should
really be described ag the price situa-
tion and not the food situation, The
prices of foodstuffs have gone abnor-
mally high. The non-availability of
foodstuffs in certain places is due ‘to
these high prices. If 4 trader or ' a
cultivator can get good prices in
Calcutta, why should he care to sell
his produce in some other place?
‘Therefore, food {s attracted towards
places where higher and higher prices
will be available, That is the present
problem If we consider the question
of prices as a big circle then food-
stuffs become only a sector in that
circle,

‘Then, again we are confining our-
selves to rice and wheat only as #
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that ig the only food available. We are
forgetting all about jowar, bazra,
edible oil, fish, vegetables etc, as if
these are not foodstuffs. If anybody
studies the trend of prices which I
did some time ago in Calcutta, one
will find that whereas the rice price is
steady for several months, vegetable
prices are going up almost every day,
as also fish prices. Therefore, it seems
that the prices of fish, vegetables,
edible oils have no relationship to the
price of rice, For the last about six
months the price of rice is almost
steady in Calcutta—of course, at a
very high level—but at the same time
the prices of vegetables, fish and
edible oils are going up; even the
prices of salt I was really surprised.
When I was in Calcutta last, suddenly
the price of salt shot up. I was told
that that had nothing to do with the
price of rice, If we confine ourselves
only to the price of wheat and rice,
I think, we will reach nowhere near
the solution. That is my submission.
We have to take into consideration
the whole integrated price structure.
We have to apply our mind to that
problem.

Now, the prices are going up for
v-riou, reasons. Sometime back, we
d these probl in a Com-
mittee. I thipk tor the last about
two years as far as I remember—Mr.
T. N. srm was then a Member of
the Planning Commission—] along
with severa] other Members met the
entire body of the Planning Commis-
sion and discussed this price problem.
We came to certain tentative conclu-
siong as to how to control the prices.
That the prices would rise was enti-
cipated. It is not an unanticipated
event.

Dr. M. 8. Aney: What
year?

Shri Mahkatab: That was one year
ago. It was not unanticipaied; it was
anticipateq that when the Plan s in
operstion, when thousands of crores
of rupees are being injected into the
market and more money is in circula-
tion st the poop) turslly the
s

wa. the
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prices will rise. Therefore, the rise
in prices is not an unanticipated event.
It was anticipated. But the question
is, what measures are to be taken
40 control that? That is the problem.
There is a section of the people in
India who advocate that the Plan
should be drastically cut. In that
way, India will not make any pro-
gress. But if we go ahead too much,
there ig this danger. We have to
strike a balance in such a way that
the progress will be maintained and
at: the game time the prices will be
controlled. That balance has to be
struck and that requires very hard
thinking and it cannot be done in this
desultory manner as some of us are

doing.

A suggestion has been made that
State trading is a very easy solution
ts if it has not been attempted in the
course of the last several years. The
shortage of food hag been going on
1or the last many years. Ag far as I
remember, since 1943 this has been
going on. State trading was once
tried when Mr. Ajit Prasad Jain was
the Food Minister. At that time, I
happened to be in-charge of Orissa
State and 1 know what happened in
those days. You ask the representa-
tives of Madhya Pradesh and they
will tell you what happened then.
The Madhya Pradesh Government lost
crores of rupees on that account. So,
it is not such an easy matter, as you
say, however desirable it may be.
State trading requires a strong admi-
nistrative machinery and also an
organisation to carry it through. The
mere desire will not serve the pur-
pose. The State have to bui'd the
machinery for fulfilling that Jesire.

Then, a suggestion has been made
that the zona] system should be abo-
lisheq and it is then alone that the
food protlem will be solved. Of
course, it will be solved in those
States where cash crop is grown and
fooq crop is not grown. But I know
from experience that in many parts
of Madhya Pradesh) Orissa and Assam,
there will be famine\if the zonal gys-
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tem js removed because in those areas
cash crop is not grown; rice is both
the food crop and the cash crop. And
if the door is opened, then the rice
will be exported to places w‘here
higher prices will be available and in
those places there will be famine.
Take, for instance, edible oil. Gene-
rally, from north India, edible oil goes
to provinces, like, West Bengal, Orissa
andg Assam. 1t sells there at about Rs.
68 to Rs. 7 whereag in Delhi it is only
Rs. 8/8/-. a kilo. “Those people who
produce rice will purchase other goods
at g higher rate. Though farmers
might get a higher price so far as rice
ig concerned, they will pay much
more for other goods. On the whole
you cannot solve the food problem
that way”. But if there i some
defect in this arrangement of zones,
that may be corrected. We have to
take into account the difference in
areas ag to where which crop is sown.
Some States grow only cash crops;
some States grow only food crops.
That is a problem which cannot be
solved by merely declaring that the
zonal system is abolished. A refer-
ence was made to Chattisgarh area.
I can say from my own experience
that if there is absolute decontrol in
that area, there will be famine there.
This Chattisgarh area is notorious for
famines. Because of the little con-
trol, somehow they got food.

Then, there is the question of tak-
ing over the wholesale trade. [t is a
desirable thing. There is .no doubt
about it. It is desirable thing from
another point of view also. At one
time, I suggested that instead
of raising the taxes of the peo-
ple, agricultural or otherwise, the
Government should undertake trade
so that profit which goes to the mid-
dleman may be intercepted by the
State itself. In that case alone, I
calculated in the case of Orissa that
it will get about Rs. 15 crores if the
trade in rice can be successfully car-
ried out. Instead of increasing the
land revenue, we can easily take up
this trade. But the trade in rice or
wheat means that it must be procured
by some egency. Which is that
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agency which will procure it? As
soon as it is procured by some agency,
then alone State can deal with it.
We have the experience of State
Trading Corporation. What is the
State Trading Corporation doing?
The State Trading Corporation is
utilising the existing private agencies
and they are working only as Com-
mission .agent. They have not re-
placed the private machinery ag such.
That old machinery continues. The
State Trading Corporation is there
only as an addition to thut agency.
It that happens in the case of trading
in foodgrains, then I am afraid the
prices will again go up. That is the
problem.

A suggestion has been made about
remunerative price. There 1is no
doubt about jt. The prices which have
been fixed today are not remunera-
tive. Last year, they increased the
price, 1 think, by about Rs. 2 in the
case of some States and Re. 1 in the
case of some other States with regard
to rice—I have no knowledge about
wheat—but so far as rice price is
concerned, even now there is no
machinery to see that the producer
gets that price. Take, for instance,
the case of Orissa. There the price,
the producers’” price, has been fixed
by the Government at Rs. 17 per
maund but, unfortunately, I know
that in some areas the producer
actually gets about Re. 13 or 14 per
maund because the producer is in the
hands of the traders. There ig no
machinery to purchase goods direct
from the producer. The Government
has no machinery. They employ the
same traders as their agents. They
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do it, I am not quite sure whether it
will be successful.

Shri Vishram Prasad (Lalganj):
Do you mean to say that all the
machinery is corrupt?

Shrl Mahtab: It cannot be reduced
to such a simple absurdity. It can-
not lead to that kind of conclusion.
Life is a complex thing, as you know.

Shri Manumanthailya (Bangaiore
City): In Orissa, it is very complex.

Shri Mahatab: As complicated us in
Mysore.

So far as the rise in prices is con-
cerned, how should it be brought
under control? I think the sugges-
tion which was made by the Prime
Minister to the Planning Commission
ang which also appeared in the press
that the Plan should be recast in such
a manner that unproductive expendi-
ture is reduced should be taken
seriously into account. It has appear-
ed in the press that the ; Finance
Minister announced that the Govern-
ment had decided to reduce unpro-
ductive expenditure to the extent of
Rs. 70 crores. 1 am quite sure in my
ming that if unproductive expendi-
ture is reduced to a certain extent,
then alone wil} that have a dampen-
ing effect on the prices. Otherwise,
it will not be possible to contro] the
prices as they are today.

Now, suggestions have made, as I
see from the amendments moved by
the Members or made by some peo-
ple outside,

Shrl Nath Pal (Rajapur): We are
not concerned with suggestions made

only give them 1 That p
is going on. If you say that that pro-
cess shouly be dispensed with and
that direct purchases ghould be made
from the producer, it is a desirable
thing. This shouly be done. How is
it to be done? Which is the agen
for doing this? H we ask

tahsildar to purchase if, the

will become worse. If we ask
other the gov t: i

sﬁgﬁa

by people; only suggestions made by
embers,
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Tt has been suggested in many other
places as well. I have said about the
taking over of the wholesale trade.
It is a desirable thing. I agree there.
But whenever it is done, the story of
Madhya Pradesh should be kept in
mind as to why it happened like that
there. It ghould be studied as to how
drawbacks, if any, should be removed.
If we can improve upon it, I think it
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the cultivatorg will be induced to sell
their goods.

One of the suggestions in this regard
is this. After all, what does a culti-
vator want? The cultivator also has
got to purchase his necessities. If we
can provide those necessities to him
at a concessional rate, then alone we
shall be able to induce him to sell

will be helpful. But if what happ
-€d earlier happens again, we shall be
worse sufferers. So, I have to give
this warning now.

16 hrs.

Then, with regard to the term
“hoarding’ useq Wwith respect to the
producer, I do not know how the pro-
ducer can be at any time accused of
‘hourding his produce. There is no
law now, nor can any law be made
by which the producer will be com-
pelled to sell hig goods. Of course, if
one wantg it, it can be done, provided
‘one has ‘the administrative machinery
to do it, and to forcibly collect the
products from millions of cultivators
is not an easy job. But so long as
that law j3 not there, the producer
has the option to decide the time and
the price at which he will sell his
products. Normally, he would like to
‘walt for the next season.

As regards the trend of prices in
‘Calcutta today, because there have
been rains now and there is a pros-
pect of good crops nearabout Calcutta,
therefore, the price position in Calcutty
has eased a little, and it is not so
serious ag it wag two weeks back.
8o, it all depends upon the crops, and
various other conditions. All these
have to be taken into account. If
we merely say that the cultivators
‘are hoarding, and send some police
people to collect. the products from
the cultivators, I think that it would
be a disaster, and it will create com-
plete anarchy everywhere. It cannot
be tackled in that way. We have to
create economic conditions in which

his prod For inst take the
items like corrugated tin sheets,
cement and facilities for education
and so vn. The cultivator are interest-
ed in spending money on these items,
but it is becoming difficult for him
to get these things. Therefore, he
does not see any urgent necessity to
sell his goods. I am sure the Food
Minister must have kept all these
things in view.

An Hon. Member: But the hon.
Minister is not listening to the hon.
Member.

Shri C. Subramaniam: I am listen-
ing to him.

Mr, Chairman: I find that the hon.
Minister is talking to some other hon.
Member. -

Shri C. Subramanlam: 1 have
another ear for the hon. Member who
has the floor of the House.

Shri Mahatab: Whatever I say here
has been discussed many a time with
the Food Minister and with others.
So, these are not new points.

8hri Jagfivan Ram (Sasaram): That
is why he is not listening to the hon.
Member.

Shri Mahatab: I feel that we shall
be doing some service by this discus-
sion, if we could be serious enough
to clinch the issue and to chalk out
a programme as to how best to achieve
the desired objective.

1 have no doubt in my mind, and
1 am very glad that my hon. friend
Shri H. N. Mukerjee has said at the
very outset, that this problem should
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be tackled on a non-political basis.
That means that agitational approach
will not really help. If we want to
improve agricultural production, a
long-range programme will have to
be worked out, and we shall have to
lay down targets for every year and
see how these targets are realised.

Reference has been made to land .

reforms. It has been stated that land
reforms have not been carried out in
time, and, therefore, the present situa-
tion has arisen. I agree that land
reforms were not carried out in time.
The Planning Commission had fixed a
time-limit and asked that by the end
of 1860, land reforms laws would have
to be passed in all the States. Many
States have not passed those laws.
But even assuming that those laws
had been passed by 1960, still, during
these three years, they could not have
been fully implemented. Even assum-
ing that they would have been fully
implemented, it is not an easy
matter to ensure that the cult-
vator will be immediately so enthused
that so much of production will take
place thereafter every year, These
are all problems which have to be
carefully thought out, and some pro-
gramme will have to be chalked out
so that the problem of not only food-
grains but agriculture will be really
solved.

It is gratifying to note that now
agriculture has been considered to be
the pivot of all planning. I wish that
this had been done some years back.
Anyway, I am glad that it has been
done now. Having made that the
pivot, the question arises how to put
it on a basis where politics will not
play any part. That is the problem
that we are faced with now. The
number of the cultivators runs into
millions, and it is very easy to disturb
their psychology by injecting politics
into the matter. So, unless the proper
guidance is given to them, and unless
they are brought to the proper state
of mind, it may not be possible to
carry out the programmes that chalked
out. Therefore, the assistance of all
political parties is necessary to bring
about the desired results. But

934(Ai) LSD—?.
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always an attempt is made to disturb
the mind of the cultivators, then I
do not think that it would be possible
to carry out anything, whatever be the
status of the Food Minister in the
Centre may be. Therefore, proper
steps will have to be taken in this
regard.

The suggestion has been made not
only to fix the prices but also to have
long-range programmes. A reference
has also been made by one hon. Mem-
ber to the question of irrigation facili-
ties. It has been announced many a
time in this House that the irrigation
potential created has not been utilised
to the full in every State. I would
like to know why that has been so.

Shri Hanumanthalya: Only in the
case of big reservoirs.

Shri Jagjivan Ram: Especially in
West Bengal.

Shri Mahatab: That is so in Orissa
also. It was expected that the Hira-
kud reservoir would irrigate about
11 lakhs acres, but actually only two
lakhs acres have been irrigated. No
study has been made to find out why
this has been so. I feel that some
study should be made, and a remedy
should be found out for this problem.
It is no use leaving the matter at
that and only blaming the people and
saying that they are not taking advant-
age of the irrigation potential created.
Let us not blame the people any-
where, but let us try to induce them
to do the work.

16.05 hrs.

[M=. Srzaxen in the Chair]
This is what I would like to sug-
gest.

Mr. Speaker: Shrimati Renu Chak-
ravarity and Shri Daji had given
notice of a substitutr motion. Are they
moving It?

Shri Dajl: Yes, I am moving it.

Mr. Speager: That will be taken as
moved.
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[Mr. Speaker]

Dr. Ram Manohar Lohia also has
desired that his substitute motion also
which could not be moved earlier on
account of his absence should be taken
as moved. That would also be con-
sidered as having bcen moved.

Shri Da’* beg to move:

That { original motion, the
following Lo +uoustituted, namely:—

“This House having considered
the Food situation in the country,
and having noted the failure of
the Government to fulfill its pri-
mary obligation to supply cheap
food to the people, suggests the
following for immediate imple-
mentation,—

(a) Taking over of wholesale
trade in foodgrains by the
State.

(b) Nationalisation of Banks.
(c) Ban on speculation.

(d) Fixation and guarantee
of remunerative price to the
farmers, and making available
cheap credit and fertilizers to
the peasants,

(e) Making adequate arrange-
ments for making available
foodgrains at fair prices to the
consumers, and speedy imple-
mentation of agrarian reforms
in the interests of the real culti-
vators.

(f) Strong action against
blackmarketeers, speculators
and hoarders and urgent steps
to unearth black money.” (5)

o T wATge Wifgar : & wenw
bacil 3

“gw feafs w1 waEwT wW &
R weT W aa ) fe—

1. ey, ey W) A & &3
& faewr ¥ uw fmfe w
e fem

2. gy forge e &1 w3
O 9 AR ¥ 99T 9T 99
t Ay am a3 &

4. 0T 15 9T wWE W wAX
faxa & foed arl & wmr wT
o ¥ A derE a@R
w1 wH AR E b

5. s fafa #ify & fame
IR ¥ o fadelt faf o
% @ & wror I, T,
T TAIE WO WY AR AT
a1 @ g Foed T wE 1 &
gz %z gy § WK faww & fad
g aEe W A w0w I3
Wy fpel o i @ § wgt
TRV A 9 A W Ay

6 v & wau ¥ wgr Afx
ok wat d@fr fard
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st go o wAWI : wemw WEwT,
oy GFT & AR § fod ot =i
W H—o Tw W §EA A—
g€, I & A% agar @)

Mr. Speaker: A friend had written
to me that if during this debate all
the words that were spoken were
foodgrains, there would be no sankat
in the country after the debate.

«ft "o Wo WA : werwr wHAw,

e wgEE ¥ N wivd fad § IR
feara ¥ 3w § Gt oftfeefa oow
aft gt 4, S fe w4, A
afdfeafa mvic & 1

@ ¥, @ & v @9 fr mfet -
fawar & @ gwT B AW R @
| & v e W @ ey
o o g fE se w ¥«
as @it ofefeafe sow 4@ g€ &,
N for g § 1 AR Sl TR 4
qGAF T A | A TR W TG,
w¥ fag & g7 g ¥@AT £
Ty g gl # o wT Wy @, AfwT
9T AG §F | I RW & Qw0 TA,
o wmiea feg N &g, fareey
STOFA I NRW # wely w7 AGT Ty
¢, faw wrwT w7 avER Wy A 8,
uW qAET W T A T A% W
ari W aw A X aw
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woam A ;& e s
fs @z w1 0f qd v 4 g,
7% femwe ot qT A & gwaT & 4
AR FTE §T TN 9T Y
e, dfeT @ ae ¥ e g §
fe feft oF fafrer ® AWt 0%
wgona fe ag e d, dw 4

ﬁﬂoﬁcﬂﬁ:mwm
&1 i wwew 8, & vz AfY W
ar | Afew & fraz s wen f
fe v g ww Fwanr W) aw-
g% ¥ TR § 1@ W W) 9o g
NaaHawR afm IO am &
aft wrar fe ¥@ quen w7 g dA QY
T g7 g FTeTT & g few A
YA @ F gAM W wT )
& weft agyew W AT v § W Ay A v
fr o 7ot Y, g oW £ ...

o W . AT S
I W AuTE A T | & o gwwar |
g s g qrer W & & e

1
i

ﬁﬂoﬂowzﬁmm
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[0 @o HTe AAT]

IFA @ ¥ ¥ a1 arq fear fw
R FAT GTATT e qoard A6 w00
@ & offeafy saw & smoft fe

Law and order situation is going to
be affected.

Tz IFA ATF A A F27 0 TEH
adrr a3 gwr f& 1 fam & e
& ZTAE oY fiF wER waT Ry
m!{o'ﬁot{(ﬁﬂ!ﬁ*mm
& AT o ¥ T T W fawar qr
a7 QF AT & ok fawy ;O waw
% arx gera boAi wmw fear
AT qAFT FEATA I AT FTIST
fir sfarc ey fordardy L L L

oW WG 9T MY AT (AT
AWM RE) W Fwh &
R ¥ A o X § O of e a7 qat
9T A A & fog Aff 8, wafaw &
W I Al X wwr g

ft "o Wo waoft : wewrdi ¥
frwar &

oo W freer @em o
IO AW AT w7 9w oA
& &1 Ow O T AT & o adl e
e g |

ot o o wwelf : ¥x Iu< WM
T ¥ TN qor fe W ooy
fordert 7z mit § fr W9 & uw
far arg o IAT w5 -

“It is not the responsibility of Gov-
ernment to feed people.”

T AT W Tz faedrd adi g
i W1 1 o b, st )
£ w3 1 IR fnderd ¥ ar ¢

SEPTEMBER 7, 1964

Food Situation 236

fF A J7 gg@q #3, @1 9w W
ITE YT 7T FI VL A Y T F Fog
JAET AT B LY oy ar ARy A
T |

oiwt Wt gzt dw fed o &
qiFE & I A W W wW IH,
I X Wk gw frmmwm sEr
& T ¥, " o) gw AWM
¥ 378 &% A & 'q@ &y T A e
e fygeam & frdt o A & 7
2 TR TRk ¥ iwd T afad
%< feqr § f6 3w Rw & fmw
ST WA AT § YA, 1964 T IAAT
1963 & QX & ¥ o AR W@y
qr | qME A W W EW 2 Ay Agv
o gTeT & A% A @ fawas
& g 5 35 &8 o v Y fadm
R @ @ & e & e 9|
FamlomAH W TR e
wraw fear 6 40 TO¥ & €A% T A
T w2 A wiferw w37 Y AT F Wy
45F0 WA T | FT AW X W
et w31 e e war Y ATT HAT-
T <k A ey & Ak ¥
qTeoy 27 Faf AR T AR F & =
Uare oYX @3 i Wi g OF W
# #rwa qtw 57 § 1 azfoE wofw
feafr § fe ax &g arar § 5 Tw
oy wlt @ IEE I 9E
L

Imm AN g g g, & o
AT wriar § 1 o feafa s agt @
A foafir 83 vy qodir rer & ofraer
Fafi 2T Y1 1943 % Fmw ¥ fom
0% ¥ o et ¥ 15 W
a1 g w0 Tyar FHE o1 Wi 38
wrw A& oy gam A ey 1Y @,
wa Are fedr Y & o oy Wy A
#7 Ao w27 ¥ gudy g & o
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Zd WY A & faq g fem o,
e T RUAQ @R
g T ¥ A AT, AT AT WSy
aTeT T W ud g § W 8 AW
fam & I3 WY 9w A P
T AT GO T Wy o
& fareret ¥ qrw g g § 6
ot W gY A # Wmaw & W
wieg weiw @ T & AR A W
T \[F 97 § 0% AT A geiw, 0w
T 1 werw & | ) v € e
wrR ferger ¥ GrEver< W gt §
W w agge v & fe awoe Gw
LA RS

T F A F AR AT qaOH IO
v #7 gdvast § oy @r a1 famw

AT § wE AT fE wwA Y qmEn
g

16.14 hrs.

STATEMENT RE: COMMUNIQUE OF
COMMONWEALTH PRIME MINIS-
TERS' CONFERENCE

Mr. Speaker: I have to interrupt the
hon. Member. He can continue after-
wards. The Prime Minister is to
make a statement.

This morning a reference was made
to question No. 7 in the list which
had not been reached. Shrimati Renu
Chakravartty had said that it was a
question of great importance and,
therefore, the Minister should answer
it. I said that it is the privilege of
the Minister; if after the question
hour he felt thet it should be answer-
ed in the public interest, he could do
80. He has laid a statement on the
Table of the House. But that state-
ment escaped the notice of the Mem-
bers. Therefore, he is going to make
that statement.
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Commonwealth Prime
Ministers’ Conference

Dr. L. M, Singhvi (Jodhpur): Is
he making this reply in answer to
Question No. 7! Then, we might be
permitted to ask supplementaries.

Mr. Speaker: Some questions I will
allow.

The Prime Minister and Minister of
Atomic Emergy (Shri Lal Bahadur
Shastri): The Honourable Members
are aware that owing to my indisposi-
tion, I requested Shri T. T. Krishna-
machari and Shrimati Indira Gandhi
to attend the C wealth Prime
Ministers’ Conference on behalf of the
Government of India. On return they
reported to me fully about the pro-
ceedings of the Conference.

At the opening session of the Con-
ference on July 8, glowing tributes
were paid to the memory of Shri
Jawaharlal Nehru. It was stated that,
in a sense, the current meeting of
Commonwealth Prime Ministers was
a8 memorial to Jawaharlal Nehru -
since it was (his policy which
had done 80 much to transform
the Commonwealth relationship
and make possible membership
by countries with different forms of
Government. All continents, creeds,
races and gocietics were now repre-
scnted in the Commonwealth which
transcended the lines that normally
divided mankind and this gave special
significance to the deliberstions of the
Conference,

The results of discussions are re-
flected in the communique jssued after
the Conference. As can be seen from
this communique the deliberations of
the Conference covered a review of

“the world situation, the racial discri-

minatory policy of South Africa, the
colonial policy of Portugal and the
Pending problems of British colonial
territories. Other matters related to
cooperation between the Common-
wealth countries in programmes of
economic and social development and
Mmeasures to fncrease cooperation bet-
ween the Commonwealth countries in
matters of Commonwealth aid and
trade. .
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